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Workmen). Remaining vacancies are 
1I.lled from among Head Mazdoors and 
if sufficient number of Head Mazdoors 
is not available, from Mazdoors hav-
ing a minimum service of 6 months 
with the Construction parties or !rom 
outsiders having considerable train-
ing in a recognised Polytechnic! 
school. Candidates are required to 
be literate, of sturdy physique, able to 
stand prolonged exposure and to 
climb poles without ladder. 

(b) Yes, for Linemen. 

(c) For the purpose of selection of 
Head Mazdoors and Mazdoors for 
training as Linemen a register is 
maintained showing the specific works 
on which Head Mazdoors and 
Mazdoors are employed, the history of 
each Head Mazdoor jMazdoor, his 
qualifications, recommendations )f his 
immediate superiors and observations 
made after per sohal interview by the 
Sub-Divisional Officer. 

12 Ms. 
SURRENDER BY MEMBER TO 

CUSTODY 

Mr. Speaker: 1 have to inform the 
House that 1 have received the fol-
lowing communication, dated the 11th 
April, 1963, from the Superintendent, 
Central Prison, Hyderabad: 

"I have the honour to inform 
you that Shri KoUa Venkaiah, 
Member, Lok Sabha, who was re-
leased on parole, has surrendered 
to this Jail on the 11 th April, 
1963 before 12 noon after expiry 
of parole period." 

ESTIMATES COMMITTEE 

THIRTY-SIXTH REPoRT 

Shri Dasappa (Bangalore): I beg 
to present the Thirty-sixth Report of 
the Estimates Committee On the 
Ministry of Finance (Department of 

Economic Affairs)-Industrial Finance 
Corporation- of India, New DeihL 

12.02 hrs. 

DEMANDS FOR GRANTS·-contd. 

~TRY OF ECONON.UC, AND DEFENCE 
CO_ORDINATION-contd. 

Mr. Speaker: The House will now 
take up further discussion and vot-
ing on the Demands for Grants under 
the control of the Ministry of ECllno-
rnic and Defence Co-ordination. Out 
of six hours, two hours and 35 
minutes have been consumed and 
three hours and 25 minutes remain. 
Shri S. M. Banerjee. 

Shri Hati Vishnu Kamath (Hosha;-
gabad): Sir, 1 crave your indulgence 
for less than a minute. 1 am making 
the request to you now, because, later 
on you may not be in the Chair and 
the Deputy-Speaker, with alI respect 
to him, may not be-'quite as respon-
sive to our requests as you are, 

Mr. Speaker: He is more respon-
sive. That comparison should not be 
made. That is not fair. 

Shri Hari Vishnu Kamath: 1 did 
not say he is not responsive. 1 said 
he may not be as responsive as you 
are. 

Mr. Speaker: He is much more res-
ponsive. 

Shri Hati Vishnu Kamath: The De-
mands under the control of the 
Minister of Parli'VJlentary Affairs are 
coming up for the second time 
in Parliament; after the lapse 
of more than a decade, it has 
evoked considerable interest. I 
therefore request that the time .Uot-
ted for those Demands be incrt'ased 
from one hour to two hours. Second-
ly, yesterday I believe you said there 
was no Demand on account of Plan-
ning. That is how I heard you. But 

-Moved with the recommendation of the President. 
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I find that there is a Minister of 
Planning. When the Minister of 
Planning is there, how is it that there 
is no Demand on account of Plan-
ning? 

Mr. Speaker: I said under that 
head, there was no Demand; other-
wise there is. I said that the ques-
tion can only arise--whether there is 
very great interest in that or not--
when actually we take it up. Before 
that, how can we foresee that there 
would be great interest in that or not? 

Shri Hari Vishnu Kamath: I sound-
ed; many hon. Members are eager. 

Mr. Speaker: But I have not sound-
ed. That will be taken up afterwards. 
8hri S. M. Banerjee. 

8hri S. M. Banerjee (Kanpur): 
was referring to the proposal of manu-
facturing armaments by the private 
sector. I gave my arguments as to 
why I oppose the manufacture of 
arunaments by the private sector. I 
was surprised to know that despite 
our criticism in this House and the 
objections raised in this regard, fuses 
are being manufactured by the pri-
vate sector. Today, it may be fuses; 
tomorrow it may be shells, and the 
day after tomorrow it may be auto-
matic weapons which are likely to be 
manufactured by the pri va te sector. 
Apart from the security point of view, 
I have a feeling that this is a wrong 
political decision. It we are in need 
of armaments to the tune of millions, 
we have to expand our OWn industry. 
As I said yesterday, if the private sec-
tor takes to this armament manufac-
ture, this entire country will be 
reduced to nothing less than a race of 
war-mongers, because the private sec-
tor does not want to take up anything 
for which they will not be assured a 
reasonable or a fabulous profit 
throughout. So, I appeal to the han. 
Minister who is coordinating the 
activities of the different Ministries to 
kindly look into this and let me know 
whether it is correct that orders for 
fuses have been given to the private 
sector. 

Another point is about the disPosals. 
I read from the report--page 8: 

"Surplus stores-mainly Defence 
stores-are disposed of !Jy the Dis-
posal Wing of the DGS & D either 
by releases to Government Depart-
ments, who have priority or by 
sales to the public on the basis 
of open tender or auction. At the 
beginning of the current year, 
surplus stores of the book value 
of Rs. 5.08 crores were outstand-
ing for disposal and during the 
year Rs. 1.32 crores worth addi-
tional stores were declared 
surplus .... " 

Mr. Speaker: During the discussion 
on coordination, there ought not to be 
different voices. 

Shri S. M. Banerjee: It is further 
said here: 

"Disposals during the year 
amounted to Rs. 2.20 crores. On 
the declaration of the emergency, 
the disposal of stores, which had 
alreadybeen slowed down was 
suspended altogether. Declaration 
of surpluses and disposals are, 
however, expected to be resumed 
shortly so as to remove unservice-
able stores." 

I remember in 1958 serious irregulari-
ties were brought to the notice of the 
former Defence Minister, Mr. Krishna 
Menon. Then the disposal of un-
serviceable materials from the ord-
nance 'depots was suspended totally. 
I raised two questions in this House, 
one of which was about the Central 
Ordnance Depot, Kanpur where a cer-
tain imported item for dubbing pro-
tective, the book-value of which was 
about 66,000, was auctioned at 
Rs. 16,000. On enquiry it was found 
that the same material was sold to' 
another contractor at Rs. 60,000. I am 
happy to see that that officer, of the 
rank of Colonel, who was in charge 
of the Central Ordnance Depot was 
suspended and removed from service. 

I raised another question about the 
C.O.D., Chheoki in Allahabad where 
lakhs of rupees ihave been spent like 
this. So, if the disposal of unservice-
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able materials contmue, then good' 
material which can be used for pur-
poses of defence and for manufactur-
ing articles will be disposed of by the 
local . authorities in the ordnance 
depots. I remember during the second 
World War also, the same materials 
which were disposed of by being 
declared as unserviceable and sold to 
contractors were again purchased by 
the ordnance factories at higher rates. 
A clear instance can be had from the 
material supplied to the Harness Fac-
'lory at the ,ime of emergency. The 
same material which was disposed of 
by C.O.D., Kanpur was purchased in 
bulk by the contractors and when 
they were short of material during 
the emergency, the same material was 
sold to the ordnance factory at a very 
high rate. So, there should be proper 
check at the time of auction, if any-
thing is to be auctioned. A screening 
committee has to be set up to see if 
the unserviceable materials which are 
likely to be auctioned to the contrac-
tors can be utilised after salvaging 
and after recasting them in the 
ordnance factories. I have a very bad 
instance and I have told the hon. 
Minister also many times, about what 
happened in COD, Delhi Cantt. In 
Great Britain, Royal Enfield motor-
cycles were declared obsolete. Imme-
diately the clue was taken by th. 
depot authorities and they declared 
motorcycle parts ot Royal Enfield-a 
huge quantity of them-as unservice-
able. They were sold to the contrac-
tors at Rs. 250 or Rs. 300 each. This 
sort ot pilferage is going on. There 
is no good motive in this. Good mate-
rial is being sold to the contractors. I 
am sure the hon. Minister will kindly 
consider this matter and see that 
serviceable items are not sold as 
unserviceable in the market to the 
C.Dntractors and again the contractors 
~et an opportunity to sell them back 
a t higher rates. 

I have received a complaint that 
pole tents are being manufaetured by 
contractors. There is shortage of 
bamboo, but at the same time, from 

U.P., Rajasthan and Madhya Pradesh 
bamboos are being exported to 
Pakistan. 

Sir, I do not mind our sending bam-
boos to Pakistan, but this should not 
be at the cost of our own country. A 
representation has been made to the 
Director-General and also to the 
Defence Ministry that bamboos should 
not be exported at a time when we 
want to have tents made of these 
bamboos. Naturally, the contractori 
have made a serious allegation in 
regard to this. 

Another point which I would like 
to impress is that I am happy that the 
Technical Development Wing, which 
was previously knOWn as the Deve-
lopment Wing, has now come under 
the han. Minister. But it has now 
become "technical". I am afraid it 
might not develop new techniques of 
corruptJO~, nepotism and favouritism. 
Therefore, there should be a proper 
check on this wing to see that it works 
properly and it not only helps the 
small contractors and business but 
also, at the same time, helps the Gov-
ernment in this hour of peril to see 
that the defence production goes up. 

With regard to the price of motor 
cars, motor cycles and scooters, the 
hon. Minister, Shri Subramaniam, 
while replying to the debate on the 
Demands for Grants relating to his 
Ministry, when this specific questiOll 
was put to him by me and same other 
hon. friends whether the cost of pro-
duction of motor cars, motor cycles 
and scooters were likelv to come 
down, referred to Shri T. ·T. Krishna-
machari and said that his colleague 
would like to throw some light on that 
or something like that. I would like 
to know what has happened. He 
issued a statement that scooters can 
be had at a lesser price. I would Iilre 
to know whether any steps have been 
taken to reduce the cost price of motor 
cars and motor cycles. 

At the same time, Sir, I want to 
refer to a very glarinc case. You may 
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remember, Sir, that at the time of the 
presentation of the Budget, in the 
·month of February, the cars that were 
allotted were all given to Government 
officials. The Government officials 
knew that the presentation of the 
Budget would mean an increase in 
certain taxes and that they will have 
to purchase cars at a higher cost after 
that. I would like to know whether 
it is a tact that during the months of 
February, March and April all the 
cars have been allotted only to Gov-
ernment officials. A proper scrutiny 
should be made and it this is found 
to be true it is a very serious thing. 
It will be something scandalous. The 
Government officials should not derive 
any benefit because they are in a posi-
tion to get knowledge about things 
before-hand, and they should not try 
to evade taxation, whether sales tax 
or excise duty on motor cars and 
motor spirit. They should not take 
this sort of advantage and get the 
entire allotment of cars made for their 
own use. 

Now, I would like to mention one 
specific point about the employees. 
About 150 employees working under 
the Director-General of Supplies and 
Disposals, Calcutta, have referred the 
matter to Shri Hathi when he went 
to Calcutta. They have probably 
brought it to the notice of the hon. 
Minister also. Their case is about the 
general principle for. determination of 
eeniority. I am not against giving 
preference to one particular com-
munity or section of the country who 
are depressed, oppressed and who 

·remain downtrodden. The whole 
difficulty is that these 150 people have 
lost their seniority and preference has 
been given to those people who were 
recruited in 1959 and even in 1960. I 
would like to give a bright instance 
here. A person, serial No. 27-his 
name ....... . 

Mr. Speaker: I would not allow him 
to refer to any .particular individual. 

Shri S. M. BaDerjee: I can say: A, 
B or C. 

Mr. Speaker: He has not given 
noLce before-hand. 

8hri S. M. Banerjee: It is with the 
hon. Minister. This has been addres--
sed to the Minister. 

Mr. Speaker: That is a different 
thing altogether. Has he conveyed to 
the Minister that he would be raising 
this point in today's deba.te? 

8hri S. M. Banerjee: All right, Sir, 
I will not mention names. 

I was only saying that a particular 
person who has been se~ving this 
department from 22nd July, 1941 has 
been superseded by one who was born 
on 5th August, 1941. You can ima-
gine, Sir, what gross injustice has 
been done to that person who took 
employment in this partiCUlar depart-
ment on 22nd July, 1941 when he has 
been superseded by a person who was 
born on 5th August, 1941. I have 
referred this case to the hon. Minister. 

Mr. Speaker: Is the date of birth 
the determining factor? 

Shri S. M. BaDerjee: I am only say-
ing that senior men have been super-
seded. 

Mr. Speaker: There might have 
been many other considerations. 

8hri S. M. BaaerJee: My point is 
that .... 

Mr. Speaker: My request to him 
was that he should not take up indivi-
dual cases. When he has given the 
department, the section, the date of 
birth of the employee, is there any-
thing left? 

Shri 8. M. BaRerJee: This is only 
one case where the date of birth has 
roincided with the date of employ-
rnent of the other person. So, I would 
request the hon. Minister to do some-
thing and see that this particular 
matter of seniority is settled once 
and for all. otherwise, it will be a 
glaring injustice and, I am sure, there 
wilJ be heart-burning which will 
result in inefficiency. 

Then, coming to the contract sys-
tem, I would say that it should be 
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abolished. At the Indiani Labour 
Conference also the same rljcommen-
-dation was made. So, the hbn. Minis-
ter shoUld look into it iminediately. 

Then, some firms supply imported 
materials from abroad on which they 
earn some commission, but that com-
mission is never repatriated to this 
country. I am told that they are 
trying to conserve foreign exchange 
like 1his on which they evade pay-
men of tax also. 

LasLly, I would again request the 
han. Minis ler not to lose heart 
because of this criticism. The depart-
ment is a new one. So, I woUld 
request Shri T. T. Krishnamachari to 
act as a guard of this train of our 
country, which is being run by an 
experienced, honest, seasoned hut 
ambitious driver, the Prime Minister, 
Shri Jawaharlal Nehru. He is carry-
ing 45 crores of passengers in this 
particular train. If Shri T. T. 
Krishnamachari can show his red and 
green lights efficiently and in time, I 
have no doubt that the train is bound 
to reach the destination of Socialism 
despite attempts of the rightist reac-
tionaries to remove the fish-plate at 
every step. 

Dr, K. L. Rao (Vijayawada): Mr. 
Speaker, Sir, while one can under-
stand the functions of this Ministry 
in an implicit way, it is ve~ diffi-
.:ult of state them exactly In an 
explicit manner. One thing that we 
can be sure of is that this Ministry 
has the guidance of an able Minister 
who will guide its course according 
to the policy of Government. 

C<>ming first to the name of the 
Ministry, I would say that it is rather 
very confusing. The functions of the 
Ministry fall under three categories-
firstly supply of materials for civil 
and military personnel, armaments 
and military equipments, except 
materials prepared or manufactured 
in the private sector; secondly, indus-
trial development and planning and, 

thirdly, co-ordination specially of 
coal, power, transport and steel 
Since co-ordination is implied in the 
other two functions, I would submit 
that this iMinistry can be well under-
stOOd if it is re-named as the Minis-
try of Supplies and Development. 

This Ministry can very well be 
justified because materials are very 
urgently required at the time of the 
emergency dictated by conditions of 
external war; or it can also be justi-
fied on the ground that the 'progress 
of the nation is very slow, as it has 
been in the Third Plan. There was 
a similar Ministry in the United 
Kingdom during the last war and, 
therefore, it is not as if it is a new 
Ministry which has no parallel in the 
world, as some hon. Members have 
sta ted during the discussion. 

I shall briefly review the various 
activities of this Ministry. The first 
one, of course, is supplies. Regard-
ing supply of material and equip-
ment, it is well-known that in the 
last three months, due to the emer-
gency the volume and the number of 
items have increased very consider-
ably. For example, the cost of mate-
rial to be purchased has increased by 
50 per cent in the last few months. 
We can expect that to be doubled or-
trebled in the course of the next 
few years, That being the case, it 
justifies the enlargement and expan-
sion of the Supplies Department It 
has not only to control the price, it 
has not only to control the quality, it 
has also to find out the possibility of 
indigenous manufacture of equip-
ments as substitute materials, So, in 
this sphere, the Supplies Department 
has got a lot to do, 

New, in respect of the Supplies 
Department, I would submit one or 
two suggestions for the consideration 
of the hon. Minister. There are 
some organisations, like the Heavy 
Electricals, which have even noW 
some machinery abroad for purchase 
of equipments. In view of the fact 
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tha t this supply machinery has been 
created which is going to hke care 
of this vast and extensive volume of 
work in foreign countries, I feel that 
in England and in other countries, in 
order to save our money, it must take 
over all these activities and not allow 
any other purchasing machinery on 
behalf of these public undertakings. 

Similarly, there is another aspect 
which I have been feeling for some 
time and have been wondering 
whether this Ministry cannot take it 
up. That is in respect of the signing 
of these agreements. Whenever We 
take up a project and go in for a 
loan from the World Bank etc., it 
involves a lot of processes and dis-
cussions. The foreign consultants 
and the Bank's consultants come here 
and discuss. Still, at the end of it, 
for signing the formal agreement 
again a number of officers go from 
this country. That not only involves 
expensive foreign exchange but also 
involves waste of time of our officers. 
I wonder whether this function can-
not be taken over by this Depart-
ment. 

Also in view of the very extensive 
volume of work that this Supply 
Department has to deal with I would 
submit for the consideration of the 
han. Minister to have refresher 
courses in business administra tion 
and some other technical aspects. For 
example, the organisation which has 
to purchase cranes may have some 
extra course on. cranes and the latest 
techniques so that in their dealings 
the officers will get a more efficient 
grasp of the material which they have 
to buy. 

The other thing is about the Deve-
lopment Department. That, of 
course, is most essential. We are 
prone to overlook development, plan-
ning and execution in this country 
with the consequence that our indus-
try and our activities are going very 
slowly. For example, there are pro-
jects for increasing our irrigation 
238 (Ai) LSD.-4. 

potential and there is also land which 
can be utilised but between these 
two there has not been much c0-
ordination with the result that as 
much as 40 lakh acres of this country 
are bereft of irrigation factilities and 
utilisation of these waters. This has 
got to be brought about. This i8 
because we have not engaged our-
selves on the developmental activities. 
That is where the missing link was 
there. 

Take, for example, the case of the 
human resources or'this country. We 
have got rich resources of human 
beings in this country; we have got 
vast manpower and we have not been 
utilising this manpower in a scientific 
manner. I just take for example the 
Western Kosi Canal with which my 
han. colleague is concerned. It is a 
canal which will irrigate very fertile 
land in North Bihar and it can be 
constructed very easily because it is 
alluvial soil there where there is no 
rock and no difficulty to obstruct. 
Nevertheless it has not been taken up 
because of insufficient finance. 

There are two ways of doi~ it-
one is by constructing and the other 
is by scientific mobilisation of man-
power. If we adopt the usual 
methods, it will take a lot of time and 
money and it will be postponed for 
a long time. On the other hand, if 
we adopt the scientific exploitation of 
men, it will be done quickly. Even 
countries like Russia, which are 
scientifically so highly advanced 
countries, have become experts in 
this line. We should do likewise. 
What they do is that they mark out 
the whole canal, they prepare every-
thing, get all the necessary materials, 
that is, cement, steel and anything 
that is required for the purpose, they 
get the technical tquipment, organise 
medical care and all the services, put 
up small, temporary sheds, get 
millions of people and have the work 
done in there or four months instead 
of three or four vears as are taken in 
this country. This kind of mobilisa-
tion of human resources is again 
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dependent upon these developmental 
techniques. 

We have not had any kind of deve-
lopment techniques in our indusriali-
sation. Take, for example, the eletri-
cal industry. In electrical manufac-
turing industry there is practically no 
progress. In spite of the fact that 15 
years have passed since independence 
and the East European countries, like, 
Bulgaria and Rumania, more back-
ward countries, have in these 15 
years come to the exporting condi-
tion, in this country we are merely 
wasting the time on committees and 
very unnecessary vacillation. We 
have done nothing because we have 
not got that idea of development. 
What we should have done, for 
example, is that we must have taken 
up the construction of, say, a 15 or 
30 megawatt set, tried to utilise the 
material that we had for its con-
struction, then plan our development 
and embark upon the manufacturing 
of this unit. I only want to illustrate 
the want of development in this 
respect. For example in 1961, the 
technical experts to the Government 
seemed to have advised them that 
they should go in for 12 MW or 25 
MW sets. They entrusted it to a 
Czechoslovakian company; they have 
taken Rs. 50 lakhs and in the course 
of one year the Government has 
changed its mind. That expert retired 
and went off and another expert 
:2.~e who said that it should be 100 
MW and that amount of Rs. 50 lakhs 
had become almost a waste. Now, this 
would not have happened if there 
were an intermediary layer ;n the 
developmental phase. I would, there-
fore, submit what industries lack is 
very much developmental activity 
and the technical developments have 
yet to be utilised very fully. The 
technical developments specially can 
play a very important part, a very 
great part in the matter of manu-
facturing machinery, for exampit:, 
sugar making machinery, textile 
machinery and so on. We have just 
a little part missing and for that 

little part we have got to go abroad 
and spend a lot of money and in the 
meanwhile also quite a lot of waste 
of time is involved. All these things 
can be located. If they are located, if 
they are catered for, if they are 
raised, then that will go a long way 
towards the development of the 
industries. Thus, one of the most 
important, one of the most difficult 
things for this Ministry would be, as 
I submitted, to find out which are the 
resources both in respect of supply 
materials and the equipment and the 
machinery and so on and to find out 
how much of that has got to be 
spared for civil purposes and how 
much has got to be spared for mili-
tary purposes because in an emer-
gency it is a difficult thing and both 
cannot be satisfied. But neverthelas, 
this Ministry has the supreme task 
of trying to find out a balance so that 
there is no dissatisfaction in both the 
sectors. In fact, it was one of the 
very difficult performances, one of the 
difficult things that the similar minis-
try, the corresponding Ministry, in 
United Kingdom had to face during 
the last war. 

There is one other aspect that I 
would like to submit. We must 
understand clearly the distinction 
between this Ministry and the Plan-
ning Commission. The Planning 
Commission has got something to do 
with the future, with the targets, 
with the fixation of the targets. 
Having regard to our resources, hav-
ing regard to what we can do, they 
must fix the targets and they must 
say, such and such things must be 
done in next five years. With that, 
they must leave. That is most essen-
tial and the implementation should be 
the concern of the concerned Minis-
tries. This Ministry-I call it the 
Supply and Development Ministry-
must supply resources. More or less, 
it may be called the implementation 
Ministry. In that, it should see, it 
should coordinate and it should try 
to find out the various bottlenecks 
that are there and go to help to the 
difl'erent Ministries in the implemen-
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tation programme. The distinction 
that has to be borne in mind is that 
the Planning Commission is the 
theoretical body, a body which can 
fix the targets, but it should stop 
there. ThP.n, it is this type of machi· 
nery that has ,got to look into the 
implementation aspect, see the bottle-
necks and resolve those difficulties. 

Now, Sir, in particular, I would 
submit that this Ministry has to be 
looked upon as a sort of a catalytic 
agent, that is, it reactivises, it sets up 
the action and reactivises and it 
creates the activity. 

Shri D. C. Sharma (Gurdaspur): 
It has no activity of its own. 

Dr. K. L. Rao: This is most impor. 
tanto It is most essential to start a 
chemical action. But it does itself 
participate. It is a very dextrous 
action. That has got to be very care-
fully catered for. 

I give an example. There has 
recently been the construction of 
aerodromes. We are constructing a 
large number of aerodromes in an 
emergecy. There are civil works too 
connected therewith. They require 
roads and so on. Now, this Ministry 
has been able to locate where these 
are and try to rush those things to the 
emergent works and at the same time 
they take steps to find out who is the 
manufacturer concerned and what 
are the works to be expanded and 
then they accordingly increase the 
output of these various machinery 
and thereby they need not cause any 
kind of disturbance either to the 
civil authorities or to the military 
authorities. I understand that similar 
action has been taken in respect of 
cement, asbestos sheet, products, 
vehicles and so on. That is all to the 
credi t of this Ministry. Therefore, 
these actions will reveal that this 
Ministry itself has not taken any 
action except as it were to act as 
some sort of friendly co-ordinator. 
Thus, this Ministry has ~ot a lot of 
useful function to perform. 

Of course, at the present stage, 
when things are shaping, it is not 
possible to expect very well-defined 
objectives or functions for this Minis-
try. It has got to be built uP by and 
by. I am sure that we in this country 
have got to pass through this emer-
gency stage for a pretty long time 
both on the civil side and on the 
military side, because, on the one 
hand, we are engaged with an un-
scrupulous enemy, and on the other 
hand, On the side of our industrial 
development also we are very much 
lagging behind. Therefore, I should 
say that durin~ the very short time 
that this Ministry has been in exis-
tence, this Ministry has done wonder-
ful work, and I congratulate the 
Ministry on this wonderful work. 
The credit for this is due to the 
officers as well as the Ministers. I 
wish this Ministry great success. 

Mr. Speaker: Now, Shri Khadilkar. 

Shri Hari Vishnu Kamath: Out of 
the five hours allotted for the 
Demands of this Ministry, could you 
kindly tell us how much time is 
going to be taken by the Ministers? 
I understand that the Deputy Minis-
ter and the Minister of State are also 
going to intervene, and if they take 
two hours, it would be hardly fair, 
because then only three hours would 
be left for the other Members. 

Mr. Speaker: They would not take 
two hours. 

Shri D. C. Sharma: May we know 
when the discussion on the Demands 
relating to the Department of Parlia-
mentary Affairs is going to start? 

Mr. Speaker: I cannot say that just 
at present. 

Shri Hari Vishnu Kamath: May I 
make one request'? Shri Nath Pad who 
was to have spoken from our party 
could not be present in the House 
yesterday because he was not feeling 
well. He has come to the House today, 
and I request that he may kindly be 
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[8hri Hari Vishnu Kamathl 
permitted to speak, so that he can 
take rest afterwards. I shall be very 
grateful if you would allow him to 
speak now. On medical advice, he 
was not able to come to the House 
yesterday. He has come today, and 
I request that he may be allowed to 
speak now. 

Mr. Speaker: I had written to Shri 
Nath Pai about my difficulty. I have 
invited certain friends for lunch, and 
I have to put Shri Khadilkar in the 
Chair. Therefore, I have called him 
now. 

Shri Hari Vishnu Kamath: Is there 
nobody else to take the Chair? 

Mr. Speaker: If the hon. Member 
can take the Chair, I have no objec-
tion. 

Shri Harl ViSllnu Kamath: am 
oorry, I cannot and I would not. But, 
is the Deputy-Speaker not there? Is 
there nobody else to take the Chair? 

~~~:Wfl:~r~ 
t X f;r;;z it ~11 'I>': ~ a1lS1'i ~rf~ 
if; ~ it ~ ~ '!'rrr I 

~ ~~~: ~ ~X f;r;;z 
~ ~ ~ 'fr~ 

Shri Khadilkar (Khed): While lis-
tening to the debate yesterday and in 
particular some of the speeches made, 
I felt that they were grappling with 
the problem of locating the Ministry, 
its size, its functions etc. I was 
reminded of a story which is very 
commonly known as the story of the 
blind men and the elephant. As he 
caught hold of a J.i.!nb, one blind man 
would say that whatever the limb he 
had got hold of was really his image 
of that particular animal ..... . 

Shri D. C. Sbarma: May I submit 
that the hon. Member is making very 
disrespectful remarks becasue he is 
comparing the hon. Members who 

spoke yesterday with blind men, and 
the hon. Minister with an elephant? 

Shri Khadilkar: Unfortunately, 
pity the professor for his lack of 
understanding. Therefore, the time 
has come when we must put in proper 
focus the functions of the Ministry, 
because yesterday it was stated that 
these functions were overlapping. 

There is the Planning Commission 
which is supposed to lay down the 
policy and recommended a sort of 
regulatory machinery, if possible, and 
then the regulation is done. There is 
also a Cabinet Secretaria't for this pur-
pose. But one aspect of the matter 
was totally ignored. 

I do not want to say anything about 
the functions of the Ministry because 
it had not come into existence, and it 
had not been assigned the functions 
which Shri T. T. Krishnamachari was 
discharging then, before we were 
attacked on the border. But once there 
was a challenge on the border, we 
had to look at the Government ma-
chinery as it existed then. 

Every Government in peace-time is 
inefficient. There is always a degree 
of Inefficiency, and usually, there is a 
certain amount of lack of co-ordina-
tion. In this country, as I have tried 
to study the administration, I have 
found that there are wheels within 
wheels, and as somebody said yester-
daY,-I do not know who said it-this 
Ministry is a fifth wheel. To my 
mind, in this particular emer-
gency, there was the need to direct 
with a purposeful effort all the Gov-
ernment machinery with a view to 
build up our defence. Once this need 
is felt and realised, I feel that what-
ever the inherent or built-in ineffi-
ciency and lack of co-ordination in 
Government, have to be removed. 
Therefore, this Ministry, the way it 
is going to function-because it is 
Likely to be said that this Ministry is 
a ministry of interference or ministry 
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of fault-finding; it will have to face 
all this criticism-has to function in 
that manner. It can serve as the 
linchpin of the whole administrative 
apparatus of this country, if it really 
functions as it is expected to, on these 
lines. 

I say this hecause we were under 
a shock. We never realised what 
efforts were needed to build our eco-
nomic apparatus so that we could 
build up our defence and meet the 
challenge. All sort.s of things were 
said. Lists were prepared and we 
thought that missi()n after rrusSlon 
would be sent out during the emer-
gency to get whatever we would get 
in the circumstances. If this approach 
had been maintained-I am glad it is 
not maintained; I am glad there ;s a 
certain amount of realistic approach-
We could have purchased a lot of junk 
from world war II and said that il 
could serve our defence needs. But 
this is not the problem. Our defence 
build-up must be placed in proper 
perspective. By that I mean we 
should kRcw what type of defence 
mechanism or organisation our en"my 
has built up. I do not know what 
type of military intelligence and in-
formation has been made available to 
this Ministry. But if We go on just 
getting things from out.£ide, we have 
also to remember that due to techno-
logical devebpments, armaments are 
daily changing. 

There is another factor. There are 
two world systems of alliance or 
military build-ups. There is the 
western system, the NATO system, 
where all armaments are integrated; 
there is the socialist system whose 
Bnnaments, to a large extent, are in-
tegrated. We are getting armaments 
from both sides. We do not know 
wh3Jt will happen. The military 
machine of this country will be faced 
with a problem. The production 
machinery we are going to put in pro-
per gear will have to face a problem 
because, as I said, the armaments in 
both these systems are interconnected, 
interlinked and integrated. On each 

side, they have got a certain inter-
changeability. 

I feel the time has come for us in 
this country to rely on our own 
machinery, to build up our own de-
fence mechanism so that it can effec-
tively meet the challenge. Whatever 
the challenge facin·g us, we need not 
unnecessarily magnify it and in a 
hurry with an undue sense of urgency 
and emergency go on making pur-
chases which will be a tremendouS 
waste. 

Therefore, feel that to remove 
this inefficiency inherent in our 
administrative machinery and to 
effect co-ordination, there should be a 
Ministry. I know there will be 
jealousies. The fifth wheel should be 
cracking 'because in every Ministry 
and in every department of the admin-
istration, there are so many fifth 
wheels. In the initial stages, this 
resistance and inertia will be there; 
they have got to be overcome. I hope 
the Ministry will exert itself and 
assert itself and assign itself to the 
task that is before. This is the first 
point I would like to place before the 
Ministry. 

There is another question. This 
Ministry has been carved out recent-
ly. As my hon. friend said, in the 
west during the wll1'time days there 
were Production Ministries. They 
were meant for looking after produc-
tion. People here doubted what func-
tions this Ministry is going to dis-
charge. Scnne people have been 
making it appear. as if this Ministry 
has been created to provide a cushiOlll 
seat to Shri T. T. Krishnamachari. 
This was an uncharitable view (Inter-
ruption.) I say this because some 
Members said something to this effect 
yesterday. 

Therefore, let us understand the 
nature of the Ministry as it is carved 
out, what it has to discharge and how 
it will function because, as I said, 
there would be many obstacles-from 
their own colleagues and perhaps from 
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[Shri Khadilkar] 
the administrative machinery. And 
there is lack of unity of purpose also 
because uni.ty of outlook is lacking. 
There is a certain amount of ideologi-
cal clash in the administrative 
machinery itself. All these things 
will have to be overcome. 

Now I come to the actual functions 
of the Ministry. Firstly they have 
taken over suWlies and they are try-
ing to organise supplies, but I would 
like to quote what Shri T. T. Krishna-
machari has to say about the Supply 
Deparlment as mentioned in me 
Eastern Economist. I do not know 
how far he has cleared the poSition 
now. The Eastern Economist of 
January 11th has said: 

"It appears that the Minister for 
Economic and Defence Co-ordina-
tion has been taken aback by the 
dUnerunons of corruption and 
graft which are flourishing like a 
whole forest of green bay trees in 
the supply and procurement 
agencies, civil and military. The 
evil cannot be eli.minated, but 
even if it is merely brought under 
control, it may acid quite a few 
naye paise to what the community 
gets out of the budget rupee." 

This is the remark as quoted by the 
Eastern Economist, and I may say 
that if this state of affairs is not 
improved in a time of emergency, 
there is no hope. From my pen;onal 
knowledge I can state this much. So 
far as the Supply Department is con-
cerned, it is riddled with corruption. 

SIlri Morarka (Jhunjhunu): This IS 

the view of the Minister or tile 
Eastern Economist? 

8hri Khadikar: He is quoted.. 

8hri RaviDdra Verma (Thlruvella): 
He is not quoted, it is an impression. 

8hri KhadlJkar: It saYs the Minister 
has been taken aback. 

Shri RaviDdra Varma: It is 1I10t a 
quotation, it is only an impr~ion. 

8hri KhadUkar Anyhow, he will 
clear his own position, but I am stat-
ing further from my own knowledge 
of facts that so far as the Supply 
Department in this country is concern.. 
eel, in the middle sector of the who1e 
mechanism, there is corruption ram-
pant. Sometim~ whatever samples 
come are accepted or rejected; some-
times money is taken even for rejec-
tion if the goods are in short supply, 
so far as I know. So, this position 
needs to be cleared so far as the 
Supply Department is concerned, 
apart from the other organisational 
aspect of it. 

Then I come to the question of tech-
nical manpower. My hon. friend just 
now mentioned that in this country 
we must mobil.ise all manpower, and 
particularly technical manpower, to 
the task. He must have seen what 
Shri H. V. R. lengar has to say about 
this. Though the Third Plan has 3a.id 
that there will be just marginal de-
ficiency so far as technical manpower 
is concerned, today I feel that we are 
experiencing a shortage of toobnical 
rnanipOwer. In a way this is a wOTld-
wide phenomenon, because the other 
day I happened to read a foreign 
journal, and I find that in the case of 
Britain also so many technicians are 
serving in America and they are 
puzz1ed how to get them back becaiJSe 
America can afford to pay a better 
price for their technical knowledge. 
So, I would reque.;;t the Minister to 
look into this aspect. This is equally 
importanJt. 

Then there is another question. At 
this hour when we are building up our 
economy to serve the def~e needs, 
we must 'bear one thing in mind. If 
the defence apparatus becomes a bur-
den to the cammon people, ultimately 
there will be resistance. So, what-
ever methods are adopted or measure.> 
taken, I would plead with him that 
the defence or prod'WltWn apparatus 
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that he is gearing up, trying to co-
ordinate and lead to optimum produc-
tion to meet our defence needs, must 
be capable of being turned overnight 
to peaceful purposes as in the Soviet 
Union. It was done in the Soviet 
Union. Recently I happened to read 
an article wherein I find that a tank 
factory has been designed in such a 
manner that for the time being it is 
producing simple tractors; what they 
need for peaceful purposes are coming 
out every day. Therefore, I would 
like the Co-ardination Ministry to 
apply its mind in such a manner that 
we have a vision of our defence as 
also the total economy, what position 
defence is g:>ing to occupy and how 
the defence mechanism could be 
transferred for productive purposes 
for the ciVilian consumption and other 
needs of the country. 

Then there is the question of idle 
capacity in both the public and the 
private sectors. What have you done 
about it, I would like to know. I 
think I have just two minutes to finish. 

Mr. Speaker: He is very right in 
that, he has to finish in two minutes. 

Shri Khadilkar: Five minutes at 
least. 

In the Eastern Economist of 11 til 
January, there is a long list given at 
page 43 regarding under-utilisation of 
capacity, to which I would like to 
draw attention. I was just puzzled.. 
If you go through the list, you find 
particularly in railway wagons, motor 
cycles and tractors, the actual utilisa-
tion is not above 50 per cent., some-
times 19, sometimes 24. What are we 
going to do about this idle capacity? 
Are we not going to mobilise our own 
efforts? Or, are we just going to send 
mission after mission to America to 
get our food from there and then say 
that our food prices are kept at stable 
levels? Are we going to do the same 
thing regarding production for our 
defence? I feel the challenge of 
China can only be met if we build ilP 
Our economy to face that challenge. 
As I said, it is not simply a military 

challenge. Basically, it is an economic 
challenge, and therefore, I would 
appeal to the Ministry that, instead of 
thinking of .buying some supersonic 
aircraft, highly sophisticated 
machinery or weapons from foreign 
countries, they must apply theix mind 
and make full use of the idle, unuti-
Used capacity, whether it is in th8 
public sector or the private sector. 

One word more regarding the pub-
lic sector. We have a sizable public 
sector, but there is a wrong notion 
that profitability is not essential for 
the public sector. He should give 
thought to this aspect of the matter. 
Recently Khrushchev discussed this 
problem whether a public or socialist 
economy should have profitability or 
not as a criterion. It is a small but 
good trea:.ise and I would req~t 

sume of the hon. Members to go 
through it. He has stated: 

"But it goes without saying that 
we cannot afford to ignore the 
principle of profitableness Without 
which it is impossible to conduct 
a socialist economy. The more 
profitable the socialist enterprises 
are, the greater the accumulations 
at the disposal of the State for 
extended reproduction and for 
satisfying the requirements of the 
people." 

In our country I feel that there is need 
for all our public sector industries to 
gear up to the needs of the hour. We 
should make them more profitable, 
economically viable, and we must not 
simply say that they are owned by the 
State and therefore all inefficiency 
could be covered up. That is a wrong 
approach. Even in a socialist country 
that has been discarded. No economy 
can run On inefficiency and compete 
wrth the private sector, if we want to 
bring the private sector under our 
control in the broad sense of the 
term. Therefore, I would appeal to 
him to keep this aspect in his mind. 

One thing more and I have finished.. 
must thank the Speaker for not 

ringing the bell 
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Some HOD. Members: He has rung 
the bell. 

Shri Khadilkar: The task of this 
Ministry is in a way something more 
than that of the Planning Comnus-
sion, because it is not simply laying 
down of policy; they have got to see 
that the different Ministr les imple-
ment the policy. Today a cer ... in 
amount of inter-ministerial rivalry is 
there. Everybody is sitting tight on 
his own empire, every ministry tries 
to build its own empire. Even at \.he 
lOOOI'etariat level he must be finding it 
extremely difficult, leave aside co-ope-
ratiOn. There shJuld not be this mLS-
trust, the whole admini&trative 
machinery should work as a team. 
Then alone it can meet the challenge. 
Therefore, I would refer to what Prof. 
Keynes poin~ed out in the midst of 
the Second World War. Though we 
are not just now in a PQl'iod of war, 
we got a shock and we have survived 
it, and we are building up our 
defences. Possibly, it may not corne. 
War situation may not arise. Further 
deterioration may not take place. But 
we must bear in mind that it is not 
simply wlth borrowed machines that 
we are going to fight and defend this 
land. It is ultimately the society and 
the people at large and I will now in 
this connection refer to what Prof. 
Keynes stated in the midst of the war. 
To maintain popular enthusiasm for 
the defence effort and keep up the 
morale, one should bear in mind what 
Prof. Keynes stated when the Second 
World War broke out in a book "How 
10 pay for the War": 

Mr. Speaker: Hon. Member's time 
is up. 

Shri Khadilkar: 
with this quotation: 

I will conclude 

"Courage will be forthcoming if 
the leaders at opinion in all 
parties will summon out of the 
fatigue and confusion of war 
enough lucidity of mind to under-
stand for themselves and to ex-
plain to the public what is requir-
ed; and then propose a plan, con-

ceived in a spirit of social justice, 
a plan which uses a time of gene-
ral sacrifice, not as an excuse for 
postpo!lling desirable reforms, but 
as an opportunity for moving 
further than we have moved 
hitherto towards reducing inequa-
lities." 

'1 believe even in war effort we must 
have a social objective. You are not 
building war machines only; nor is it 
our only purpose to fight the Chinese. 
There should be full co-operauon, 
moral strength and fervour and ideal-
ism generated in the country so that 
we may stand on our own. Then 
alone you can win the war or defend 
our country; then alone you can build 
up an economy chaLlenging the 
Chinese on the war front as well as on 
the economic front. 

Mr. Speaker: If the hon. Members 
on the panel of Chairmen do not listen 
to the Bell, then they may experience 
very many difficulties when they are 
themselves in the Chair and ask other 
Members to restrict their time. 

Shri Nath Pal (Rajpur): Mr. Spea-
ker, I 11a ve two difficulties in dealing 
with the Demands of this Ministry. 
Fir"tly, the functions, powers and 
jurisdiction of this Ministry are de-
lightfully vague. They are like 
figures in twilight; they look very 
attractive so long as you do not try 
to grasp them but if you try to grasp 
them and evaluate and assess them, 
you do not get very much in your 
hand. Sometimes one feels that this 
is a shell without a substance. I am 
not saying it by way of denigrating 
the Ministry or its efforts; because I 
believe that there is an imperative 
necessity for a Ministry like this ac-
tually and the importance of the 
Ministry cannot be over emphasised. 
Other speakers have referred how 
other countries confronted with 
war only had to create a Ministry 
like that to meet all the needs 
which war generates. As it is, 
we are fighting two wars. One 
war is the one in which we were en-
gaged for a long time: war on P~V8rty 
a war to which first Dadabhai N aoroji 
Ik'aw OllT attention and a war which 
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continues. Barbara Ward who wrote 
the Rich natwns: Poor nations, pay.; 
us the dubious distinction of havmg 
four fifths of the under-developed 
world's population in this single coun-
try. This war against poverty, against 
misery and the deplorable low stan-
dards with all the concomitants of 
under-development was one war. A 
ruthless and unscruplous neighbour 
has imposed another war. It, there-
fore, became necessasy that all our re-
sources, human and material, should 
be marshalled and galvanised and 
channelled into one direction. Defence 
itself is a huge task. Defence and 
development are to be combined and 
carried and so the necessity for co-
ordinated effJrt so that not an ounce 
of energy is wasted, so that not an 
ounce of resources are thrown away 
becomes all the more clear. I welcome 
the creation of the Ministry. 

My difficulty, as I was saying, was 
something different. Reading the re-
pJrt of this Ministry; one was remind-
ed of the first page in the diary of a 
bright good student in a high school 
who on the 1st of January wrote in 
the diary: to ge.t up at 5 o'clOck; to 
brush my teeth, to have 15 namaska-
rams, to read one chapter of the Gita 
and to say namaskaram to mother. 
This report reads like that: defining 
priorities, drawing up priorities, co-
ardinating the activities .. What exact-
ly has been done? What are the 
difficulties that are being enc:>untered? 
There is nothing. All these pious 
wishes are there. Unless Shri T. T. 
Krishnamachari takes care, there is 
the danger Of this Ministry becoming 
like one of those institutions in India. 
As a keen student of economics he 
knows what plethora at economic ins-
titutions we have in this country. 
There is the Institute of Applied Eco-
nomic Research, there is the Gokhale 
Institute Of Economics, there is the 
institution of Economic Growth. 
Unless care is taken, this may become 
very soon Shri T. T. Krishnamachari 
Institute of Ministerial Co-ordination. 
I hope that he will take care to see 

that this does not become an academic 
exercise but a reallty; it is of course 
a necessity today for all of us. 

Having said this, I will now try to 
raise another difficulty wlth which I 
am confronted. I hOPe he will resist 
the temptation and the tendency that 
is growing On the part of the Minis-
ters to equate any criticism or defi-
ciencies in the working of their 
Ministry as hostile to socialism and 
hostility to public enterpnse. They 
are plunging enthusastlcal'Y into thIS 
temptation of equating socialism with 
inefficiency, incompetence, ineptitude 
and lack of irreproachable integrity. 
Socialism in this country is in danger 
of being tarnished not by its enem.Jes 
but by its dubious and dishonest cham-
pions. Shri T. T. Krishnamachari, I 
hope, will take my criticism in the 
proper light and will not try to say 
that anybody who says taht these are 
the deficiencies is actuated with the 
one goal Of denigrating, running down 
and maligning socialism. I would now 
ask him certain questions. I do hope 
tha t the Co-ordination Ministry under 
his leadership will try to put an end 
to the cacophony of ministerial jea-
lousies af which we got a taste re-
cently at the AlCC session .. (Interrup-
tion.) I heard somebody saying im-
possible. I am an optimist; therefore, 
I am hoping. May I ask whether 
there will be an end to this cacophony. 
of ministerial screams which found 
expression at the AlCC session, when 
two Ministers were trying to appor-
tion blame regarding the fail ure of 
the agricultural sector. 

12.56 hrs. 

[Smu KHADILKAR in the Chair] 

We know the perenniel struggle 
that goes on in this House between 
the Ministry of Railways and the Mi-
nistry of Mines and Fuel. I would not 
say much about that for obvious rea-
sons. But if we ask why is coal in-
sufficient, we are told: We are produc-
ing enough; the Railways are not 
moving it. If the Railways are asked: 
are you providing enough number of 
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[Shri Nath Pail 
wagons, they say: of course, we are; 
there is a plethora of wagons; there 
are more wagons than there is coal 
to be moved. 

8hri T. T. Krishnamachari: This is 
not going on now. 

8bri Natb Pai: I am very delighted. 
would now ask him certain ques-

tions: whether he will be in charge 
of this Ministry. I venture to raise 
this question becaUse it is possible to 
enter into a dialogue with him; he 
does not regard reading books as a 
carnal sin. Therefore, I am venturing 
to exchange ideas with him. I am told 
he will be going on a mission. I wish 
him godspeed and full success in his 
mission. What will he do if this 
question is asked of him when he 
goes to the United States. He knows 
that the International Development 
t\uthority-this is a matter to which I 
have referred earlier also-had provid-
ed a loan of Rs. 28 crores for the de-
velopment of transport. Only Rs. 1'50 
crores were used. Are You in a posi-
tion to say that the Ministry for which 
this amount was earmarked is in a 
position to use it, is diverting all its 
efforts to it? I have also pointed out 
that you borrowed Rs. 10 crores from 
the World Bank--a second loan for 
the Calcutta port.-Not more than a 
crore of rupees has been used. He 
is going on a mission to collect morc 
wealth and to get much more aid. 
What will he do? While in this 
country, will it be possible for him 
to demand fram his ministerial col-
leagues that all this aid is utilised, 
that every effort is made to use the 
available resources, and that is the 
only justification, Mr. Chairman, for 
a Ministry like that. 

13.00 hrs. 

Of course, it is very difficult to talk 
about the Cabinet in this country, 
since no retired Minister-not many 
have retired-has written about his 

impressions Of the working Of the Ca-
binet in India, as Herbert Morrison 
did. We do not have civil servants 
who have bothered to write their 
memoirs, and So I am in the dark. 

The Minister of Economic and De-
fenCe coOrdination (8brl. T. T. Krish-
namacbari): I hope to do so some-
time. 

8hri Natb Pai: I am delighted. That 
will be very readable, I know. But is 
there any suggestion that he is plan-
ning to retire soon? I said Ministers 
write after retirement. So I do not 
know, but one gets the impression. 
He cannot be blamed very much. He 
cannot be blamed. But the Indian 
Cabinet is very unlike the Cabinets 
the world has known. It is some-
thing like the old Hindu joint family, 
where the daughters-in-law and the 
numerous sisters-in-law are in perpe-
tual quarrel with one another. They 
owe a tenuous type of loyalty to 
the family name, and are held to-
gether by the terror of their awe-
mspmng moher-in-law. I do not 
want to say who is the mother-in-law 
in this Cabinet. 

8hri Hem Barua (Gauhati): Every-
body knows it. 

8bri Natb Pal: But I do think that 
there is no dialogue between the Mi-
nisters. They OWe loyalty to an indi-
Vidual, and that is the Cabinet we 
have, and this is not the way how 
Cabinets have grown. Therefore, I 
am asking this question to him. 

Take the question to which refe-
rence was already made by some hon. 
friends-the question of technical per-
sonnel. There is a recent book by 
PrClf. John Lewis. I shall read only 
one line from it. I normally do not 
like quoting from books; it is a little 
pedantic. But this is very pertinent. 
The book is entitled Queer Crisis in 
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India. It is Prof. John Lewis' latest 
book, wherein he says: 

''The Third Plan document con-
tains no real evidence that a 
detailed skilled man-power bud-
get has been constructed parallel-
ing and cross-checking the pro-
gram's commodity and financial 
budgets." 

What is happening to the question 
the very important question of tech~ 
nical personnel? Your colleague, Shri 
C. Subramaniam, speaking at Ahme-
dabad the other day said that there is 
a flight of technical personnel: the 
technical personnel is leaving the pub-
lic s~ctor and going into the pri-
vate sector. And within the pub-
lic sector, there is a poaching 
by one Ministry in to the field 
of another Ministry. We must re-
member this and we cannot afford to 
forget it, namely, that all problems 
are technical problems today, and the 
question of technical personnel must 
have priority. Is there a budget for 
it? Is there planning for it? Is there 
a co-ordinated effort for it? What is 
happening is this: because of the 
shabby treatment I would like to 
know how many People left the Bhilal 
plant, how many left the Durgapur 
plant and how many left the Rourkela 
plant. Why are they leaving? Because 
of the shabby tre'atment and the scales 
a.f pay and allowances which are not 
in line with the scales prevailing else-
where. This is a very important 
question which cannot .be easily done 
away with. 

There was an effort early in 1957. 
What is happening to it? .-1 want an 
answer to it-the technical personnel 
question. 

The second question I would like to 
ask him is this. There was the ques-
tion of the industrial management 
POOl. This is in the Ministry of Home 
AffairS. I do not know. Shri Lal 
Bahadur Shastri is among the finest, 
ablest Ministers We have; but how the 

pool Of industrial management can be 
under the Ministry of Home Affairs 
is beyond me. But there it is. It was 
created in 1957. There has .been only 
one recruitment to this p:>ol. How are 
we going to solve it? The tragedy of 
this nation is this. Whenever you 
raise a problem, it is side-tracked; 
it is put into the pigeon-hole, by giv-
ing the Parliament and the country 
the assurance of creating Or appoint-
ing a committee which of course 
in course of time-the time nor-
mally is longer than shorter-makes 
a report which then goes on collecting 
dust in the pigeon-holes of the libra-
ries of the different Ministries .. 
Nothing comes out of it. There has 
been only one recruitment to the in-
dustrial management pool. 

Take another very interesting thing-
the Projects Co-ordination Committee. 
So far as my information goes, this 
very vital committee has not met for 
the past two years. Am I right or am 
I wrong? I would like to know from 
him. We pointed out-not only I but 
many of us-I think some hon. Mem-
bers who sp:>ke on the Demands under 
the Ministry of Steel and HeaVy In-
dustries pointed out-with a certain 
poignancy, the urgency of stepping up 
our effort in this direction, how steel 
is lagging behind schedule and how 
we need to put up a greater effort. 
All this talk about greater defence 
efforts and greater developmental 
efforts will remain slogans only to be 
bandied at one another unless we go 
into the root cause Of this. It wu 
pointed out that We are not making 
progress in the field of steel. I think 
it was Shri Morarka who in a very 
cogent argument submitted to this 
House what was happening and hI' 
gave some facts. I would like t<> 
know what is happening. 

I would mention one thing. We are 
planning by the end of 1970 to have 
heavy machinery of the value of 
Rs. 1,500 crores. Today's production 
is Rs. 300 crores. What does ShrI T. T. 
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Krishnamachari IIIld his Ministry pro-
pOse b do about it? Today's produc-
tion i heavy machinery in this coun-
try is of the value of Rs. 300 crores. 
Your target for 1970 is Rs. 1,500 
crores. Where is the effort going to 
be made and how is it going to be 
made? If this target fails, let us not 
deceive ourselves-all the other tar" 
gets will be seriously jeopardised, and 
no slogan, no pious hopes, no plati-
tudes will rescue us out Of the situa-
tion in which we will find ourselves 
in 1970. Will it be the function CIf 
this Ministry? I want to ask who does 
this. Who looks after it? Of course, 
there is overlapping in the questions 
that I am asking, I am sure, but I 
would like to get an answer from 
somebody. When we are asking these 
questions, these questions· are evaded 
and fingers are pointed saying we are 
not concerned. ' 

Now, Mrs. Joan Robinson who was 
here recently pointed out a strange 
phenomenon that is taking place in 
this country. She said that in other 
countries, during the war, there is a 
tendency towards levelling of opPJr-
tunities and followed, of course, by a 
levelling of incomes. In India the 
process is reversed. Will the Minis-
ter of Economic and Defence Co-ordi-
nation have something to say, or will 
he watch with folded arms the paucity 
of technical skill being exploited, as 
every Minister thinks best, and the 
inadequacy of raw materials and other 
precious materials today will afford 
an opportunity for having a harvest of 
profits? Is there a cOClI"dinated policy 
about it? 

I have no time; otherwise I would 
have given you more details. Mr. 
Chairman, when you held the floor, 
you made a pertinent reference to un-
used capacity. Who is going to see, 
with a whip in hand, that his minis-
terial colleagues do not allow this 
kind of lapses to take place. He is 
already sbaking his head. One can 
see how difficult it is. You said .... 

Mr. Chairman: The hon. Member's 
time is uP. 

Shri Nath Pai: I wil be taking five 
more minutes, because I am the only 
spokesman CIf my party. A survey 
conducted recently by the Engineering 
Association of India has revealed that 
50 per cent of the industrial capacity 
in the country remains unutilised. 
You referred to it generally, but as is 
my habit, or rather weakness, I am 
concretising it. Out of 215 selected 
industries, only in 110 the degree of 
utilisation exceeded 75 per cent of the 
installed capacity. Who is going to 
have a check into it? Who is going 
to ask that this will be stopped? 

Take another example. We have 
given you, without a grudge, without 
a murmur, with our whole heart, with 
all Our blessings, the demands of the 
Ministry of Defence. Are you going 
to see that the Ministry uses every 
single penny not for riding hobby 
horses--which is not likely to happen, 
I know, with Shri Chavan-but old 
tendencies die hard-and will they see 
that those hobby horses are not ridden 
but that every penny is used for the 
purpose for which this House voted it? 

I will point out another thing. The 
audit report has pointed out that this 
Ministry returned Rs. 19 crores as 
unutilised. The very page opens like 
that. A sum CIf Rs. 19 crores was 
surrendered on the last day of the 
year. We are voting monies. Are 
they going to use them? There is a 
catalogue of how it happens year by 
year. I do not want to go into it. 
But I would like to ask, is it the 
function of this Ministry? Does this 
Ministry have the authority, or, will 
he be writing ''No'' in the margin and 
his colleague concerned will be say-
ing ''Noted'' and there the matter 
ends; or, will the recommendation 
have the power of mandate that it will 
be carried out? If it is not to be a 
mandatory recommendation, then I am 
afraid, and we do not see what really 
useful purpose will be served by hav-
ing an able man like him at the head 
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of this Ministry. I am not going into 
the details. It is said here that the 
Committee were constrained to note 
that due attention was not paid to the 
utilisation Or disposal of the surplus 
machines which had been lying idle 
since 1945. They understand from 
audit that even taking into considera-
tion the machines which are likely to 
be ut;lised by 1965, 70 per cent of the 
machines will continue to be surplus. 
Can we afford this kind of wame? 
Can we afford to have such a kind of 
bad budgeting and bad planning, when 
every penny has got to be scrupul-
ously utilised? The Minister of C0-
ordination is supposed to do that. 

At page 16 of their report, the PAC 
point out-the same thing is repeated 
at page 23--that, 

"The Committee note that large 
funds remain locked up in this 
case because of the tractors re-
maining idle for a considerable 
period." 

So. there are surpluses. 
Since the Ministry is concerned 

with defence production I will take 
the question of these ordnance facto-
ries. I think the men who have been 
working there have done a magnifi-
cent job. But what is the result? 
The result is that in factories employ-
ing round about 90,000 people, we 
have only 300 supervisors and you 
cannot get anything useful out of that. 
We are finding the spectacle that the 
men are working in these ordinance 
factories for 10 to 12 hours a day and 
there is a gap coming because this 
cannot continue indefinitely, There is 
no supervisory staff and no rehabilita-
tion of the plant was undertaken. 
The ordnance factories worked On this 
basis: You name it, we make it, so 
that fancy things were taking place. 
Today the fact is that on an average 
a man per annum produces goods 
worth Rs. 5000, whereas if proper care 
is taken of the man, the machinery, 
the tools and equipment, this produc-
tion can be trebled within two years. 
if I am not exaggerating. Experts 
estimate that we do not have to invest 
what we do not have into these facto-
ries. If only We systematise our 

efforts, if only we make more coordi-
nated, more systematic and more de-
termined efforts, the production from 
these ordnance factories will be tre-
bled in less than a year. Today you 
find that this is not what is happen-
ing. 

I have taken nearly 15 minutes and 
I will conclude after making one point. 

Mr. Cbairman: He has taken much 
longer than 15 m'nutes. 

Shri Hari Vishnu Kamath: You took 
longer, Sir. 

Shri Nath Pai: Who will be bring-
ing about this coordination? This is 
a very strange phenomenon happening 
10 this country. The foodgrain index 
for 1961-62 has gone up to about 106; 
r. ot very frightening, I agree. But 
what has happened to the index of 
manufactured goods in this country? 
Will the hon. Minister be able to co-
ordinate it? Will he create some 
symphony between them or they will 
be screaming according to their capa-
cety and the loudest to scream will get 
the benefit? Will that be the order 
in this land of socialism? I would 
like to have a reply to this. What 
about the price index of commodities 
which the peasantry has to purchase 
in the open market-the manufactured 
goods? The textile index is 125; 
metal products 157 and oil cakes 158. 
Will he try to rectify this during this 
war emergency and see that these 
imbalances, these unjustifiable exploi-
tations are put an end to or will he be 
only saying that "th;s is not my field"? 

I have tried to raise certain doubts, 
certain queries. One final thing, and 
r conclude. It should be the job of 
the Minister for Coordination to see 
that the administrative machinery is 
geared up. It is a thing to which I 
return again and again, though with-
out any echo from the treasury ben-
ches. All the bottlenecks with which 
this country is confronted, all these 
wastes and frustrations can be at least 
80 per cent remedied, eradic~ed and 
removed if somebody will have the 
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courage to say that the administrative 
machinery needs to be geared up to 
the requirements of the special times 
and Silecial responsibilities in which 
we are living. Why not have a Hoov-
er Commission? In every country 
faced with a similar task. as times 
change, tasks C'hange, functions change 
and so the administrative apparatus 
has to change. It is only in India 
we think that the same generals, the 
same civil administrators are good for 
any job, \7hether it is defence, econo-
mic development or the technical job 
of running a steel complex. This has 
got to come to an end and the whole 
tons of the administrative machinery 
will have to be changed. Does it 
come within the purview of the Minis-
ter of Coordination? It is to this 
question that I would like to have a 
reply from rum. 

The Minister of Supply in the Min-
istry of Economie and Defence Co-
ordination (Shri Hathi): Mr. Chair-
man, Sir, I rise to intervene in the 
debate to deal with some of the basic 
and important questions raised by hon. 
Members during the debate in the 
course of yesterday and today. But 
before I do so, I would like to express 
my gratitude to those hon. Members 
who have had a kind word to say 
about the functioning of the Ministry. 
During the course' of the debate, a 
number of questions were raised. 
Some hon. Members wanted to know 
what is actually the function of this 
Ministry, what is it actually going to 
coordinate, what powers and functions 
and jurisdictions are vested with this 
Ministry, etc. Some hon. Members 
also wanted to know whether the 
Ministry has taken steps to see that 
the production has been geared up to 
meet the defence needs of the country, 
whether the Directorate of Supplies 
h .. s been geared up, what are the mea-
sures adopted to reorganise these or-
ganisations, what role have the small-
ocale industries to play, how are the 
di1l'erent States playing their role, 
how are the orders distributed region-
wise and how is the whole economic 
apparatus geared up to meet the needs 

cf defence. These and various other 
questions were raised. 

I shall firstly deal with the point as 
to what this Ministry stands for. As 
the House is aware, the main depart-
rr.ents of the Ministry are the Depart-
ment of Supply, the Department of 
'l'echnical Development and the De-
partment of Economic Coordination. 
All these are not new. The Supply 
Department formed Part of the origi-
nal Works, Housing, Supply and Re-
habilitation Ministry. The technical 
wong formed part of the Commerce 
and Industry Ministry and in the Cabi-
net Secretariat, there was a cell deal-
ing with the question of economic co-
.1rdination. These were actually eX-
isting before, but they have been 
brought together. A question was 
5sked whether· this was really a logi-
cal arrangement or it was only a ques-
tion of taking one bit from here, one 
bit from there, in order to create a 
new Ministry. 

I shall explain how the Supply De-
~artment acts in its own sphere as a 
coordinating agency with regard to 
the technical wing and how the inter·· 
"111 development and coordination is 
planned, a question which was asked 
by Dr. Singhvi. Generally the supply 
organisation works as a purchasing 
rgency operating upon a market, de-
p2nding upon the surplus capacity or 
th" capacity awaiting to be developed. 
!tt normal times, indents from the 
var;ous Central Ministries, State Gov-
~r'1ments and the public corporations 
used to be sent to this organisation 
"nJ this organisation used to make 
purchases on their behalf, depending 
on the market and depending upon the 
sutplus capacity and capacity awaiting 
to be developed. But in an emer-
gency or war time you cannot possib-
ly act only as a purchasing agency~ 
What has to be done is, as you, Sir, 
said, development and defence have to 
go side by side. You cannot separate 
the two; one has to complement or 
';upplement the efl'orts of the other. 
Really, if you wan,t to defend there 
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must be the development of the coun-
lry through which you can defend. 
Therefore it is rightly said that deve-
lopment is the sine qua non of all 
defence efforts. You cannot separate 
the two. 

Therefore, the Supply Department 
as such initiates this process. How 
does it initiate? As soon as a demand 
from the Defenee Ministry or some 
cther Ministry comes, the first thing 
that is nOW done is that an officer of 
the Technical Directorate and an offi-
cer of the Central Pur~hasing Organi-
sation jointly examine it from various 
poir.ts of view. As you have suggest-
ed, they first examine what is going 
to be the impact of this demand or 
requirement on the civil economy of 
~he country, how far we will be able 
to meet this demand without adverse-
ly affecting the civil economy of the 
country, whether there is sufficient 
capacity in the country to meet the 
demand if there is capacity and if the 
capaci~ is idle how to harness the 
idle capacity, for harnessing the idle 
capacity what raw material would be 
,·cquired, is that raw material to be 
imported or is it indigenously avail-
"ble, if it is be imported could we not 
"ubstitute with indigenous material, if 
the material has to be imported is it 
possible to find out ways and means 
to use or to produce indigenous male-
cial and save the drain on the foreign 
exchange, and how we can encourage 
indigenous industries. This is the first 
exercise which is now being done by 
the Technical Development Wing of 
the Supply Department, and that is 
the whole crux or how the first pro-
cess or the first exercise of co-ordina-
tion starts 8t the ministerial level 
within the Ministry itself. 

Havmg done that we have to see 
how we can gear up the industries and 
What are tae processes for doing that, 
and how the indigenous mdustries can 
be encouraged to step up production. 
This is necessary because the demands 
that have come up recently have been 
manifold due to two reasons. Firstly, 

the normal development by our Five 
Year Plans has had a greater demand 
on this directorate. The First Five 
Year Plan average annual purchases 
were about Rs. 94 crores. In the 
Second Five Year Plan it was Rs. 200 
crores. In the first year of the Third 
Plan it was Rs. 259 crores and in the 
second year, for the first half year 
from April to September it was Rs. 88 
crores and in the second half we eX-
pect it to be Rs. 211 crores reaching 
about 300 crores per year. In 1963-64 
it may be Rs. 400 crores to Rs. 450 
crores. Therefore, from Rs. 94 crores 
in the First Plan we expect that the 
demands for this Ministry-that will 
be the workload for purchases, for 
manufacturing and for procuring-
will be about Rs. 400 crores. You 
cannot possibly afford to import every-
thing. You have to have your own 
indigenous industries coming up and 
the foreign exchange should be re-
duced to the minimum. Secondly, the 
present emergency has added further. 
I shall give some figures to the House 
which will give an idea as to what 
great efforts have to be made within a 
very short period to meet the need 
of the defence. For example, the 
purchases of winter and snow clothing 
materials in 1961-62 were to the tune 
of Rs 4· 13 crores and this year it 
will b~ nearly Rs. 39 crores; cotton 
textiles were purchased for Rs. 9 
crores and this year it will be for 
Rs. 33 crores; footwear and leather 
were purchased for Rs. 1: 9 crores and 
the indents fOr six months have been 
for Rs. 9: 5 crores; in the case of motor 
vehicles it was Rs. 1 crore and it will 
go up--of course, spread over two 
years-to Rs. 93 crores; it was Rs. 1: 5 
crores for ammunition boxes and in-
dents for these six months are for 
Rs. 3 crores; for dry cell batteries it 
was Rs. O· 31 lakh and next year it is 
going to be Rs. 2· 3 crores-ten times; 
the figure of Rs. 3· 21 crores for build-
ing material will go up to about 
Rs. 11· 90 crores; tents were for Rs. 3·1 
crores and it will now come to Rs. 19 
crores. 

Now with this heavy demand you 
cannot' think of importing anything 
from outside. It may be that fOr a 
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short period, if the demands or needs 
are for a short period of four months 
and if it is not possible to meet those 
demadds indigenously we may import 
them. But, ultimately, it is the self-
sufficiency of the country which mat-
ters. It is the country itself, it is the 
people of the country who have to 
gear up productiOn within the coun-
try, and unless that is done nobody 
can defend the coantry. 

• 

With this demand it was rightly said 
that without gearing up the adminis-
tration it is not possible to bear this 
burden or to be able to deliver the 
goods in t;me. It is, therefore, Sir, 
that several measures have been 
taken to reorganise the direcorate. 
The first thing that is done is that we 
have divided the directorate into 
three main divisions: one will deal 
only with the defence materials and 
defence supplies, one will deal with 
the railways and one with th~ general 
requirements, so that for the defence 
needs it will be absolutely geared up. 
We are having an officer who will be 
a top ranking production engineer. 
He will be in charge of engineering 
and production of armament compo-
nents in the civil sector and other 
defence goods. 

Shri S. M. Banerjee: Will 
under the Director-General 
nanc" Factories? 

he be 
of Ord-

Shri Hathi: No, no; he will be 
under the Director-General of Civil 
Supplies. 

Then, a new division will be formed 
for motor vehicles, machine tools and 
also for lOOking after the supply of 
raw materials. It is very essential 
that they have to reach in good time. 
We are having a Deputy Director-
General at Calcutta who will look 
after the supply oi i'aw mat",rials, 
s4:orage of raw materials, supply of 
iron and steel and other things. Then, 
we are also thinking of having an 
Inspection Directorate opened at Burn-
PUr specially for iron and steel. A 
new Directorate of Purchases is likely 

to be created to deal with the grow-
ing volume of work especially of 
i terns like machine tools and balanc-
ing equipment. Another section may 
deal exclusively with motor transport 
spare5 which number over 6,000 and 
is required also to help in indigenous 
production. Suitable staff has been 
attached to each Purchase Directorate 
to watch progress of deliveries. 

Here arises the question which Shri 
Banerjee mentioned, that we have to 
see not only that the orders are 
placed but also that the deliveries are 
made in time. Up to now the whole 
emphasis was laid on coverage of 
contracts-that is, placing orders-
but we have to see that deliveries are 
made in time. The hon. Member 
knows that the ordnance factories 
want raw materials. Unless you give 
them the raw materials weekly, it is 
not possible fOr the work to go on 
continuously. For that purpOSe we 
have now evolved a procedure. These 
procedures are, of course, only four 
months old and I dO not want to claim 
that these things have been fu\]y done. 
I shall give some figures to show 
where production has increased. I 
shall give those figures. While doing 
that, I do not make a tall claim. What 
':,e are dQing is this. Right from the 
time of indent -being received we see 
that the orders are placed as quickly 
as possible. My colleague, Smi 
Jaganatha Rao, holds a meeting every 
month with all the directors and sees 
that all indents which are four months 
old are immediately disposed of un-
1 ess, of course, there are some special 
d'fficulties. Firstly, the Central In-
dent Section checks it along with the 
Technical Development Wing. Then 
they plan out the procurements. If 
they have to be imported, then they 
are sent to the Missions abroad; other-
wise, they are dealt with here. After 
the orders are placed, they are not to 
wait to receive some complaints from 
the suppliers' that raw materials are 
not available; they have to chase the 
suppliers and see that the raw mater-
ials are made available t'O them. For 
example, suppose some ammunition 
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boxes are ordered. It requires steel. 
He sees to it himself that the neces-
sary raw material, steel in this case, 
is made available 0 the manu!acturer. 
H it i.s not available he ringS up the 
officer concerned, th~ person who is 
posted at Calcutta to deal with iron 
and steel. Then he contacts the per-
SOIl concerned in the railways and 
5ees that wagons ar.e arranged sO that 
the raw material will reach the desti-
natiOn in time without any difficulties. 
He looks after the whole link. It is 
not as if orders are placed and then 
everybody goes to sleep. No, it is not 
like that. In fact, we go farther than 
that. After the raw material is sup-
plied, we ask our inspectors and field 
officers to visit the factories and see 
that the production is maintained at a 
high level. They have to send u' 
statements of produet:on every week 
and every month. I shall give some 
figures later on to show how this sys-
tem has really helped in the produc-
tion of certain very important and 
difficult materials which we require 
for defence purposes. As I said, I 
repeat that we do not simply stop 
with the placing of the order. We 
chas~ at every stage, right from the 
t'mc of placing order. We chase raw 
rna terials, we chase transport. If 
there is any difficulty of power, then 
it i~ taken up with the concerned 
authorities and see that power is sup-
plied to the particular industry which 
is working to supply the defence 
needs. We function in that way. We 
have started from the base, whieh is 
suppLes, then technical development 
and co-ordinatiOn and thus develop it 
further. 

Another question that was raised 
was about the delay in payments. It 
is true that if payments are delayed 
the prices naturally go up. There-
fore, We have evolved a procedure 
whereby the old pending cases have 
to be finalised immediately. As soon 
as the stores arE' received and inspect-
ed, 95 per cent of the payment should 
be made. The ·balance 5 per cent 
w;]] be paid after lOOking into the 
'j)erformance and other things. 
238 (Ai) LS~. 

Shri S. M. Banerjee; Is it not pos-
sible to decentralise it and give more 
powers to the local offices? 

Sbri Hathi; I am coming to that. 
Up till now the procedure has been 
thdt engineering goods were purchas-
ed at Calcutta. S<l, even if engineer-
ing goods were purchased from Bom-
bay becauSe the engineering goods 
were dealt with at Calcutta, the suP'" 
plier had to go to Calcutta for pay-
ment. Similarly, textile goods were 
being dealt with at Bombay. S<l, even 
if a person from Calcutta supplies 
some textiles. he has to go to Bombay 
for payment, because textile goods 
were being dealt with in Bombay. 
We are now changirug that procedure 
and empowering the officers concerned 
e: the place of supply to make the 
payment. That will expedite the pay-
ment by nearly two to three weeks. 
We have noticed this difficulty and so 
we have taken a decision that we shall 
be making arrangements to see that 
payments are made at the place of 
supply. 

Then I will refer to a few steps 
that we have taken to step up pro-
duction. It is not possible to place 
before the HOuse for such a 'short 
period any magic figures, but within 
the limited period we have tried to 
do what best could be done, and this 
could be done becaUSe of the full 
support of the industries, which in-
clude both management and labour. 

. They have been very co-operative and 
they have tried to work on Sundays 
and holidays, and three shifts per d~y 
ungrudgingly. Because of the co-
operation of the management, We have 
been able to keep as much control 
over the prices as possible up till nOW. 
S<l far a< the increase in product'on 
is concel"',,'d. it is entirelv due to the 
workers everywhere. Because Of the;,. 
CO-CPeration. we have been ab'e to 
g" e" up production. I v .. ould Ike to 
pay a tribute to the workers for that. 

Here I shall mention a few exam-
ples. In the case of a particular wool-
len cloth meant for battle dress. the 
production in December waB 34.000 
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metres. In January we could raise it 
to 78,000 metres. In February it was 
1 lakh metres and in March 2,82,000 
m2tre, from the earlier level of 34,000 
mel,.",. In the case of Angola cloth, 
i. was 2,46,000 metres in December, 
:l,53 000 metres in January, 4,43,272 in 
February and 6,82,954 metres in March. 
S ;miiarly, for nylon cordage for para-
chutes it was 39 lakhs in December, 
~i lakhs in January, 80 lakhs in Febr_ 
ua,'y and 92'. 20 lakhs in March. These 
are some of the figures. I would not 
say that we have reached this level in 
ever y case, but in the case of most 
impJrtant and difficult items which 
2.r" required for the defence we have 
tr.ed to gear up the machinery. Now 
the whole of the woollen industry is 
working for the defence needs all the 
time. 

Similarly, in the case of engineering 
indmtries, I shall take the example of 
motor trucks, jeeps and motor-cycles. 
There the eJtisting pattern of produc-
tien of vehicles has been re-oriented 
to sait the defence requirements. As 
2 result of this, entire output of engi-
neering or automabile firms is com-
pletely diverted to defence needs. 
Steps have also been taken to concen-
trate on the production of 350 cc 
motor-cycles required by the army. 
Similarly, the production of one-ton 
trucks and jeeps is being stepped up 
to meet the current requirements. 
For this purpose, We have drafted an 
experienced engineer from the indus-
try concerned. 

Shri Tyagi (Dehra Dun): There was 
a news 'tem that thousands of trucks 
were lying in the open because you 
failed· to have bodies built for them. 
Is anybody taking cdre of that? 

Shri Hathi: I will come to that. 
Shri Mathur also raised that question. 
That ,olates to 297 trucks for which 
the bodies have to ·be builit up. Some 
components were required for which 
foreign exchange was already sanc-
tIOned. Shipping was delayed by 
about fifteen days. This happened in 
February. The components have now 
come and the bodies have been built. 

Shri S. M. Banerjee: WBl; it in t:le-
gun carriage factory? 

8hri Hathi: No, in Leyland at Mad-
ras. 

8hri Tyagi: Does the job of the hon. 
Minister end as soon as the supply is 
made or does he take after-care also 
after the Defence Ministry takes deli-
very? Do you look into it after-
",·ards? 

8hri Hathi: No, after the Defence 
Ministry has taken over deliven' we 
do not look into it any further. - , 

Then, Dr. Rao mentioned about the 
construction agenc:es. Aerodromes 
were to be built up and the various 
construction agencies were brought 
together. When there i~ a question of 
one Ministry, there is always depart-
mental rivalry or departmental loyal-
ty. whatever you call it. But this 
Ministry acts only as the conveni.ng 
Ministry. It brings all the Ministries 
concerned with the construction 
agencies together, that is, the Central 
PWD, Irrigation, Transport etc. We 
act as the convenor. 

Shr, Tyagi: So, you act as the mid-
wife? 

8hri Hathi: All the ministries are 
brought together. Whenever we have 
got a pool Or extra it could be easily 
made available and the whole pro-
gramme could be expedited. Apart 
from that the question was of step-
ping-up the manufacture of road rol-
lers. That was the main bottleneck. 
From 500 next year. that ;s, in 1963, 
the production of road rollers will be 
stepper up to 900. 

Then, wherever it is possible we 
replace the difficul-to-get material 
with the mor£' available material ta 
save foreign exchange. For example, 
aluminium is n-placng copper and 
zinc wherever possi'ble, plastic i·s re-
placing steel and tin-plates and card-
board is replacing treated paper. 

There are also other various sm;;]l 
items which could easily be sw:tched 
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on and we could save foreign ex-
change. This is with the help of the 
Technical Development Wing which is 
a part of this Mini·stry. The industry, 
for example, is being persuaded to 
,witch on to indigenously available 
raw material of comparable quality 'as 
far as possible. For example, the 
glass 'ndustry is being asked to utilise 
heavy and light soda ash in replace-
ment of the imported commo,!;ty. 

Wherever it i'3 possible we try to 
have the injigenous goods and save 
foreign exchange. For example, cer-
tain- dyes were being imported for the 
ddence textiles. Now researches have 
been made and instead of that indi-
genou, dyes were made available. 
The" are us'ng that wit'> 1"0 result 
that' we have been able to save a lot 
of foreign exchange. 

Similarly, for parachutes they were 
using Nylon 66. That had to be im-
ported. But we made researches and 
p:'oducej in the country Nylon 6 
whiCh is of equal strength and o(m':1 
easily be a substitute. Now that is 
be'ng used and that will save a lot of 
foreign exchange. 

SiQl'larly, in respect of calcium car-
bide, that is, ND-14 of a special grade 
which had to be imported fl'Gm 
Canada, the Technical Development 
Y""g had been able to advise the in-
dustry to manufacture suitable stuff 
here wh'ch will save foreign exchange 
by a lot of amount. These are some 
~f the measure3 which have been 
taken. As a result of these more and 
more indigenous industrie3 are coming 
up which means encouragement to 
the indigenous industries. . 

The question of small-scale indus-
try was also taken up. Hon Mem-
ber3 wanted to know how far the 
small-scale industries have been 
reared up and how far they have been 
encouraged. It has been the endea-
Vour of the M'nistry to encourage the 
small-scale industries. Up till ,now 
there were about 25 items where the 
small-scale industries could get orders. 
From 25 We have enlarged the list 
anj made it 63 exclusively for small-

sc,le industries. But it is not oaly 63 
items. We have nearly 200 iterru 
where the small-seale industries can 
!lOW compete. But it was difficult for 
them to compete like that. Therefore 
we have devised various other 
methods and incentive3 whereby they 
{'an easily come and compete even 
where the large-scale industries come 
in. 

The first thing we have done is that 
at 16 centres we have displayed the 
variou3 item, which the small-scale 
:ndustries can manuf3c~ure. So, they 
need not come here. In the difL;'cnt 
States at 16 place3 these displays are 
made. Then. the tender notices are 
sent to the State Directors of Indus-
tries and to the Sma l1-"cale Indus-
tries' Institutes in the Su~es concern-
ed so that the small-scale people can 
have the copies of the tenders there. 
We have also advised the State Indus-
tries Departments to have a library of 
the specification' maintained there so 
tha·t the small-sn'e people can easily 
be guided. 
13.45 hrs. 

[DR. SoROJINI MAHISHI in the Chair] 

Whenever there is a backward area, 
"'e have placed our inspectors who 
can give them proper guidance as to 
how they can compete or how they 
can get themselves registered. We 
also do not charge any registration 
fees. They can get it done from the 
small-scale industries and if they get 
the cottage-industry certificate from 
those peopl". we are giving them 
sufficient recognition. 

. Shri D. C. Sharma: Is it not a very 
cumber.:wme process? 

Shri BaUd: No, because in the 
States themselves they can do it. 'We 
have avoided all cumbersome proces-
ses. We send the tender notices direct 
to the State Directors so that they need 
not come here and they can do it 
there. As 500'1 as they certify, orders 
are given. ' 

Some figures might interest the 
House. In 1957, the total purchases 
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[Shri Hathi] 
from the small-scale industries were 
worth Rs. 64 lakhs. This year they 
would be worth nearly Rs. 30 crores. 
We have taken care to see that the 
border States, specially Assam and 
Punjab, also get these orders. In 1960 
and 1961, Assam had received 
no order but this time, special-
ly in order 10 encourage the 
1mla11-scale indlUtries and to give 
the people some encouragement, we 
had dicussions with the Mir,ister con-
cerned and with the Director of In-
dustries and hav .. given them orders 
tor 18 items worth about Rs. 45 lakh". 
Punjab had received orders only for 
woollen things worth Us. 4 crores. So, 
these border States have also been 
~ven some encou!'agem"nt b:>- way of 
encouragement to the small-scale in-
dustries so that they also !~el that 
they are participants in the defence 
effort. It is not simply the .question 
of giving order.. I am not keen or 
I am not only thinking i'l terms of 
giving them money or work. That is 
a different matter. The people there 
mould feel that they are participa t-
ing and that they are taking part in 
defence efforts. It is that spirit tl,,,t 
~ould come up. 

Shri Tyagi: Why did you not men-
tion these facts in your Report? 

Sbri D. C. Sharma: Rs. 4 crores is 
a very small sum for Punjab. 

8hri Batbi: Out cf Rs. 30 crores it 
will be Rs. 4 crores. So also, Rajas-
than. 

Then, Shri Sara! said a bout the re-
gional dis~ributi"n Gf orders. There, 
there is some difficulty. So far as the 
arnall-scale indus'tri~3 are concemed, 
we have taken are to see that all the 
~tates receive the tender notices dnd 
specifications. The Dir"etors of In-
dustries should give all sorts of help. 
We are giving help abeut raw mate-
rial. But the big industries are locat-
ed in West Bengal, Maharashtra. UP 
etc. In Rajasthan, for example, there 
are no such big industries and there-
fore though we have tried to lee that 

• all States received orders, even if I 
wish it is not possible to rationalise 
this. After all, in West Bengal, 
Madras, UP and Maharashtra there 
are big industries. 

8hri Sham Lal Sara! (Jammu and 
Kashmir): Somet.hing should trickle 
out to those people also. 

Shri Bathi: They have got. I have 
got the Statewise break-up. For 
example, Rajasthan has got orders 
worth Rs. 102 lakhs and the small-
scale industries have Rs. 15 lakhs and 
Rs. 22 lakhs. But the poorest per-
formance was of Assam to which this 
time we have given some orders. 
Otherwise, We3t Bengal, Maha-
rashtra, Madras, UP and Madhya 
Pradesh are the States where there 
are industries. But even then others 
have got them and every year the 
performance in each State is in~rea.s

ing. 

So, this is, as I stated, the internal 
coordination, so far as the technical 
development and this aspect is con-
cerned. So far as the Supply Depart-
ment is concerned, we take the sup-
plies as the basis of develLlpment. 
After that, what ch we do? Then 
comes the second stage. When the 
Technical Development Department 
and the Supplies Department sit to-
gether and find that further produc-
tion is necessary or is PLlsslble apd 
that steps have to be taken, then it 
goes to the two Committees, the 
Production Committee and the Ser-
vices Committee. These are the two 
c,pmmittees convened by the Seore-
taries of the Departments. The Sec-
retary of the Ministry of Economic 
and Defence Coordination IS the con-
vener. There, all the questIOns are 
thrashed out and all the Mini3t"ies 
are represented there and the deci-
sions are taken therA and t!:ten. It 
i~ not a question of powers and i llriS-
diction, but because all the Secre-
taries of the Departments are there, 
these decisions are taken. If foreign 
exchange is required, that is to be 
done and if raw materials are 
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required to be obtained, that is to be 
• done. All other measures that are 

necessary are being taken up. 

Shri Tyagi: 
1y1 

Shri Hathi: 
things have 
smoothly. 

Is it working smollth-

Yes; to the extent the 
gone, it is working 

Then, Mr. Banerjee raised two at 
three points. One was about the 
bamboo tent poles. The,'e, I had per-
sanally written letters to all the 
Chief Ministers that we wanted tent 
poles, an~ orders had been placed 
with UP, Punjab, Mysore, Kerala 
and on all those who have replied to 
or who have said that they can sup-
ply these things for which we have 
placed orders. I do not know whe-
ther they are exported or not. But 
1 have written to them personally 
and we had also a meeting of the 
Chief Conservators of Fore~ts with 
our Minister Dr. Ram Subhag Singh. 
We aTe taking care to see that timber, 
tent poles, all the forest matprials 
and all the indigenous ma,enals ar" 
utilised to the maximum extent . as 
much as we can. I do not know if 
these things are being exported. 

Shri S. M. Banerjee: My point was 
this that this is being expo~ted and 
those con tractors are being a ,ked to 
purchase iron sheets for those things. 

Shri Hathi: Exported ~o Pakistan? 

Shri S. M. Banerjee: Yes. 

Shri HaW: And then agai!l ",e 
import from there? 

Sbri S. M. Banerjee: It is being 
exported at the cost of our require-
ments. _ 

Shrl Bath!: I think we have also 
written to the States to »lace the 
movement control order on timber and 
all these things, so that these' may 
not go out of India, may nllt be ~x
POrted out of India. So long as we 
want them, naturally we cannllt 
allow them to be exported. 

Then, he mentioned aboat the sur-
plus stores. Of course, that is a 
sug!!estion and that is that we should 
take care to see that useful stores are 
not sold away as surplus st',res. We 
will take into consideration that sug-
gestion and, of course, the Defence 
Ministry also will, I think, take v."t 
into consideration. 

Then, he mentioned a case about 
the Calcutta employees. I am loo;t;ug 
into the matter. 

Shri S. M. Banerjee: YOti krow It 
better. 

Shri HaW: I know it and 1 am 
looking into that matter. 

Then, Dr. Rao mentioned about the 
technical trained personnel. He also 
mentioned about the machinery 
manufacturing, say, lor example, 
sugar manufacturing machinery or 
cement manufacturing machinery. 
Perhaps, he knows that in or~er to 
step up the production of cement, we 
are also, that is, the Technical Deve-
lopment Wing, taking steps to see that 
the machinery for cement rna'luf .. c-
turing is also manufactured in 
the country. The steps in this 
direction are being taken by the 
Technical Devp.lopment Wing. The 
question of man-power-technical 
man-power- is naturally a very im-
portant one. We cannot over-em-
phasize the question. Anyway, the 
technical man-power is one of the 
most essential things that has to be 
looked into. Unless you get that base; 
unless you have got technically train-
ed men, you cannot proceed further 
with any industry and today at least 
you want more and more technical 
man .. power. That question also will 

'have to be looked inilo. 

Then, I mentioned about the indige-
nous products and how year by year 
we are trying to curtail the imported 
articles. In the First Five Year Plan 
the import was to the extent of 41 pel 
cent. Tn the Second Five Year Plan., 
it came down to 24 per cent, that is. 
out of a total of Rs. 1003 crares the 
.:mported articles amounted to Rs. 239 
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[SllTi HaW] 
crores--24 per cent. In 1962-63, ou I 
of a total of Rs. 259 orores, it was only 
Rs. 49 crores, Ihat is, it was reduced 
to 19 per cent. Year by year we are 
trying to see that indigenous indus-
tries are more and more encouraged 
and the imports are being reduced to 
the minimum. These are the efforts 
that we are making in order to meet 
the needs of the defence and to gear 
up the industries for meeting the de-
fence needs. It is the economic de-
velopment, it is the industrial develop-
ment of the country as such which is 
necessary in order to meet the nee"s 
of defence. It is not simply an army 
that would be enough to meet the 
challenge. Along with that you will 
have to have the development of the 
country. 

These are some of the steps which 
we in our Supplies and Technical 
Development DepartlT'cnts are taking 
with a view to lurthe,· implement the 
broader vision and the broader sphere 
of te~hnical development and economic 
development and further coordination 
and cooper~· em. I am sure that with 
the cooperation of the industries and 
the workers we shall be able to meet 
the needs of defence aRd we shall be 
able to keep the lines of supply un-
broken. 

Shri Birendra Bahadur Singb (Raj-
nandgaon): Madam, I am grateful 
to the han. Minister for clearing a lot 
of mist that has been hanging over 
since yesteray by explaining the ~cope 
and the functions of the Ministry. The 
picture that was given to us, as in the 
report. did not indicate as to what 
actually the functions of this Ministry 
were and also what the scope of the 
Ministry was. Mr. Hathi has cleared 
som~ of the mist that has been hang-
ing over. Nevertheless, there are cer-
tain points which are iDlportan~ and 
the Ministry must clarify them. I dare 
say that this Ministry and its various 
branches will 'ee able to perform their 
duties properly ;n getting the coopera-
tion from all the other Min'stries. This 
Ministry not only looks to the develop-

ment of the country but also coordi-
nates the defence production. I hope 
the man in-charge of the Ministry .. 

Some Hon. Members: The hon. 
Member is not clear. 

Mr. Chairman: The han. Member 
may come to the front row. 

Shri Birendra Bahadur Singh: I can 
raise my voice. 

What I was saying was a lot of mist 
that has been hanging over since 
yesterday has been cleared by the hon. 
Minister. Nevertheless, the responsi-
bilities of this Ministry are tremendous 
in getting the cooperation and help 
from alL But I do Lepe that the skip-
per of 1.he team" hn has got his fingers 
right there will be able to steer up and 
see that ,h;, Ministry works well. 
This Ministry c" Economic and Defence 
Coordination will be doing good work 
and the results will be known not 
now but after some months. 

Sir, only yesterday it was stated-
of course I can offer no critici.ms about 
the location-that the framework of 
the MIGs will be huilt in Nasik while 
the machines will be built in KorapuL 
Now, I have not been able to follow 
this. I am not trying to offer any cri-
ticism as to where it is going to be 
located as long as it is in the interest.s 
of the country. How are these two 
factories going to be coordinated? 
Koraput is not on the railway line. It 
is not on the main route. How are 
you going to have machines sent from 
there? If you have to go to Koraput, 
you will have to take a train in bet-
ween Raipur-Visakapatnam line. It is 
a good distance from the main line, 
gay, 60 miles or even more. 

Shri Tyagi: Aeroplanes do not need 
any railway lines. 

Shri Birendra Bahadur Singh: 
There are machines. How are the 
machines going to be sent? There 
il no. road there; it is &11 a 
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jungle area. Secondly, I may give 
another instance. How are you going 
to bring back all those machines to be 
put back again? How are you going 
to transport them on the South-Eastern 
Railway? For, every time we find 
from the report of the Railway Board 
that the whole of the South-Eastern 
section of the railway is a crow-
ded section, and we have been 
complaining about it every time; 
there are bottlenecks on that sec-
tion because ~f the Bhilai steel 
plant and varions other; 1t1ings. 
If these machines are going to be trans-
ported also on that section, then bridg-
es must be put up and various other 
constructions will have to be made. 
How are those machines going to be 
brought back aga'n to Nasik? This is 
one fact which I have not been able 
to fa]] ow. I am just leaving it to 
the Ministry of Economic and Defence 
Co-urdination to take note of. 

14 Ius. 

lDimilarly, there has been a lot of 
talk about planning on food and agri-
culture and sO on. I come from 
Madhya Pradesh, which is considered 
to be the rice bow I of this country. 
Whenever ther~ is a rice shortage, 
Madhya Pradesh is always tapped, 
and if rice has to come to 
meet the short supply it has to come 
from Madhya Pradesh, and it has been 
feeding the whole country. But if you 
see the percentage of irrigation there, 
yoU{ will se that it will come eighth 
in order, because there is hardly any 
irrigation there. We have (0 depend 
entirely on the monsoon or the rain 
and so on. This is another responsibi-
lity which the Ministry has to shoul-
der. In this way, there are so many 
other things. 

I was talking about the MIG planes 
about a couple of minutes back. 
They are to be delivered after a year 
and a hali. And mind you. 
China has also got th~ same 
rTg1' 'ors, and from what I knew 
about these fighters, thev take 
about 17! minutes or even less to 
COl'" to Delhi, but by that time we 
shall only be manufacturing the MIG 

planes here. These are thillgS which 
I am putting before the Ministry of 
Economic and Defence Co-ordination, 
so that when they look to defence 
production, they have to bear all 
thes€! things 'in mind. Otherwise, 
haw are we going to have greater 
defence production, and how are we 
going to have greater production in 
other spheres on the civil side? 

There are many things which 
would have liked to sav but since 
the Minister of State ~'alread7 ex-
plained most of the points, I should 
not like to take away the time of 
the House by deaJi.ng wi!..'! them. But 
there is one more example which I 
have got to cite. It is now nearl~· 

six months since the B & C Cotton 
Mills of Rajnandgaon which was the 
only mill producing those thin mos-
quito nets during the last war is re-
maining closed. For the last six 
months, the paper has been going up 
to Bhopal from the district head-
quarter.' and from there up to Delhi 
and here it has been goin!! round the 
whole Ministry. Where it is and at 
what stage it is I do not know. It 
is nearly six months. Three thousand 
or even more workers are lying idle, 
and the mill is closed. The mill-
wallahs do not want to work the 
mills. 

Shri Sham Lal Saraf: Has the hon. 
Member located the paper now? 

Shri Birendra Bahadur Singh: 
Why should I do it? Perhaps it moot 
be in the waste paper basket now. 

Mr. Chairman: Order. order. Let 
there be ·no interruptions. 

Shri Birendra Bahadur Singh: 
The"e are the things whkh thIS 
Ministry has to look into. I dare say 
that the"" are not easy things. But. 
as I said. with an experienced Minis-
ter like Shr; T. T. Kris'momachari 
and with his able assistants.--I h3ve 
been knowing Shri Hathi fot' almost 
four or five year$ now, and I kno\v 
how he has been going about in 
Fegard to the irrigation works-I am 
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[Shri Birendrd Bahadur Singh] 
sure that these things are bound to 
improve. I am putting forward 
these things because it is not so easy 
for this Ministry to cope up with 
the work unless and until there is 
the co-operation of all. 

Another thing that I would like to 
say on this co-ordination is this. It 
was a very nice sugge,-tion put forth 
that the secretaries to the different 
Ministries should meet together and 
decide things. But what happens is 
this I used to be in touch with the 
IFS some time back, and I know very 
well what happens when the secre-
tarieg meet. The secretaries used to 
meet, and they used to discuss every-
thing. But when they went back to 
the Ministries, again, the filing and 
the noting started. Again, they met 
for a second time. Again, the same 
points were repeated and so on. T, 
therefore, request that instead of 
wasting time in filing and noting and 
going on doing such things, it is 
better that dECisions are taken imme-
diately. Let all the secretaries meet, 
and let the decision be taken then 
and there, and whatever decision is 
taken should be implemented. But 
once you plan a thing and once you 
decide upon the priorities, you must 
stick to them. Once the priority is 
decided, the plan must .be taken on 
hand and it must be implemented. 
Again, I can give the example of the 
MIG's. Some months ago, it was 
decided to be put up at Nagpur or 
Bangalore. Again, they went back 
to Koraput. Next day, it might go 
to the Himalayas, and on the third 
day, it may go to Coimbatore. But T 
would say that once you decide the 
priority, and once the public knows 
about it, then you must stick to it, 
come what may. 

There is one other suggestion that 
T have got to make, in regard to the 
Secretariat. It is high time that 
new works which are to be stamd 
should ,be entrusted to youngsters. 
Every time we find the same old ofH-
cers only. With due regard to the 

senior cadre of officers, I would say 
that everywhere we find the same 
officers. I would submit that we 
have got to recruit young lAS offi-
cers and have them in this new Min-
istry. They know the job and they 
can do it very well because it is the 
new officers who bring to bear mor" 
zeal and who do more work than the 
old officers. Who are accustomed til 
stick to the red-tapism of the Britig~ 
days, with fi.ling, noting, with the 
paper going up and coming back 
again. That kind of thing must be 
stopped. Certainly, you may have 
experts by all means; you may have 
three or four experts as Dr. 
K. L. Rao has suggested ' just now. 
e.nd with -the experts, the Ministel 
can decide upon the priorities, and 
decide upon the planning and go 
ahead. 

This Ministry has got an onerous 
task and very heavy responsibilities, 
and .this Ministry has got at its head 
a person like Shri T. T. Krishnama-
chari who, if he wants to do a jo!J 
will say that he can do it, and who 
if he does not want to do a job would 
rather say that he would not do it. 
He has got all his fingers well laid, 
and I do hope that he would be able 
to do this job very well. 

lifT ~ ( .. rorr.r) : 'irm~"r ~1IT, 
flff~r m'fi ~~ r!-': f~ lfiT-
~ 'fi'T f~ !fit ~ ~T aT 
itt mWT ~ '3"!f~ gm f'fi' f'fi'«' 
;f(Gj 'fi'T ""I'ilf<:~~lif ~ orr ~ ~, 
'flIT <nl' if\l'>ilfi!~~I'I m'fi iif ~) W 
~ 'IT ~~'>ilfi!"~I'I ~ -4-cff~ 
f';r ~ ~ I ~ri if; 'fIG ~;; qt-<f ~Rl 
if i>'f flff~'r i't ;;y) 'fi'TIl' f'fi"lT ~ iIlR 
fGrn' 'fi'T if\l'ilfi!"~1 'I f'fi"lT ~ m<: f""" 
~ <'f'fi' ~ if <nl' if\TI!'lfT<r gtJ: ~, ~ 'fi') 
~ if\1:: ;;y;;m if mr ~ m: omrf 
~ I m'l' ~If lf~ <rm ~ f'fi' i>'f if\'tir~ 
~1 ~ 'flfT ~~'" ~ ~r ~ 1 'flfr 
cr+r) m~ ~T ~ m~ 'flfT ~ 
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f~ hrfom"{ ~q 'f>Tfor.r ~T ~ 
~lJf~ if>1-dif1lOl~I'1 'lO<:it 'lOT - ~"{<I 

1f1:l¥ ~ ~r ~ lIT flffom"{-flff-m."{ 
it ~ if ~FTsT ~, ~m<'f1l: if;'ni~ 
~r ~T ~ 1_;jfT 'lOPA~ "I<'f <:B ~ 

Whether it is fact finding whether it 
is fault findino: or wh~ther it is 
remedy findings, 

~ <if <IT m'T i':iI <rnT ~ 1 it ~<mm ~ 
~ fif> ;jfr fl1fom~ f'1'l!iffi g-\:( ~, a',";f 
;rn'j- ~ "'T ~r ~ 1 Firstly, they 

are to find out facts, secondly they 
have to find out faults and thirdly 
they have to find out remedy, 

It ~R:f W'--~ 'Oif if; '<TlJ ~ 1 ~11 ~; ~ 
G!OI' if.; ~if <fp;'f :qc)~ '1<: f<r"n"{ f'lillT 

efT it ~ f~ '1<: Cf~'iIT f'lO ~ 'lit '.\'1 
~ if; f<'f1l: '11 5:11 fl1f~-1 'lO' "fH<I 

<!f,T ~ 1 it mifm t fif> ;jfT fl1f'fR"{ ~, 

~ 'f>Tfor.r ~ 1 wr;: ~ ~T f~ ~ 
~~, ~ 'lit F ~ ~; f<'f1l: ((if> f;rf;;R< 
~ ,... f~ G\11l. crT ~ fs4,.fdi ;;< 
~T ~ij-, Wi'<: ~lJ '1T'i'lT <t?r i;; ,... 
"IT'T q~T ;;rm ~, \'IT ~ '1T'fifT ~ ~ 1 

1fT'R-rr ~ ft:<l-..'r "1'1 't ll'~ Cf"{ '51~ 

~T ~T f'lO fl1f;m:;;f if;) ~ 'l'l1 ~) 

~ 1 'l'l1 "'~ 1{.i qFf m ~"{, ~if 'lOr 
~Gl!T 'lOT m"{ arF f~ 'Tl!T ~ 1 tnl) 
~ 'f;:T>;lm$rif ~T ~T ~ ~, f-ri'., 
'f>T 'fo111 01", ~T ~T ~T ~, ~ flff-m."{ 
~~ '!."{ f~ ~ (TT 'lOTl1 ~ 
~TifT ~l; ~T OfTq;tlT ~., "I'1;jf "'T it mof.t 
if; f<'f1l: <FIT. ~T ~ 1 

tnll 'f~ q' ~'i"{ q; <fCf," if ll:'" 
~ ~Cfr ~r f"'">!if";' tro c-r o *MIII1I;ml 
~"{ "'1'1 'if@T"T >;lH ifP- .r)~'1 mf ~ m{ 
-q' ~ifT ~ t f", ~ <m if>i ~ 
iFfT w.a) ~ 1 lp.if '",lOA (T'!!' <rfpjr : 1 

lff~ "l,m f~ ~ ~T ifN ~ >:if.., 
{tifT ;fflilil' 1 il' ~m .rtrrT if; ~T 

if ~ 1 'If'" $'<1' ~ <f.i ~ ~ffi'l ~, 
l;~ I f:;fiT ~ W9:<rRT if w,mr ~ I f.m (T<~ 
~ 'lO):;r ~; <ITt if ;m:;r;ffir ~T l']?t ~, 

'3'.fI ~ ~ fl1fifmf if mq.r if ;m:;r;ffir 
~, ~; 'fo111 ~ if; <rTCoA'FT ~T ITt'; 
~ m<: '3'if'f.T f'1"f.T:;r't ~; f<ill' "'1'( FIT-
I1TWI 'fi'r fif1ljiffi 'fir m ~ -:;j'tf", <r~<f 
~~ ~ >in: fl1f;m:;;t ~ 3;Cf"{ 'Oif'foT 
f<rOT f~ 'Tl!T ~ 1 f'li'<lifT % s"1 'f>T11 
if ~ ll"li't ~, ll'e; ~ifT >;rir <rTlf7r 

~ r i'if'l'i\' '!!"l" flff'1'fi:;r ~ oR f<1l!T 
~ fer. '3'if<t?r %ffi if f~ ~ m<: if 
~i'f ~ f'fi Q;i> ~"{ 'lOr (T"{~ 
~. j'if'f.T '3''f~:' 3m: ~ ft:m lTl!T ~, 

<TT ~ 'f.T11 '1'tl' """ lJ'RfT ~, ~
m~iT~~ 1 l)f.Q;i>~"{ 
~i' <mr ll'R ~ r ~ 1 q~ ifl!T f'fim 'li'B 
~, % it ~ ~ifT ~ ~ r ~ 
iffiflJ it; <rr~"{ ~ ~ if ~;if i;; 'fi"{ "fill 

~ ~ m< 'fIT '"~ ~ f'f. ~ ~lJl 
'fo111 'fi<: <:Qr ~ 1 ifl!T 'f.Tli it ~T ~ q";<: 
~ if P. if OfT ,... armm ~ ~ f'f7 
'f>Tll'~ ~TiTW~ 1 ~<:l 
(TTif ~T ~ '3"f if; ~ mqr;;r 

'3o~ fif> ;;r<j m'T "';"1' i;; 'fi< ~ ll"tl ~ 
eft ~ ~ ~m'1 f~ 'fiTll' ;;-@ ~ 
m"{ ~11' <rl1ffit ~ f", ~ 3m: ~ 
~'Jr1T ~<:il <i'Tl g~ ~ 1 ~' 
mit ~ ~T "mi'f fif> m'T ;tc: "{fq;>:i<: 
.,,-'l: 1 >:i1T"{ ~'f1 (T~ ~i 'IT'i'lT 'It) c .. 0 

c-k~tu1TI1FiT<:I·it: <ITt if ~i m 'f>T11 
~ If'I' ~ if@ ~ 1 ~ ~r lI11 
iro 2')0 ~"OIlI1'I'910 ~ <rr't if qr,;arn: 
if fif'f.\iT oq-r : 

"Ministers are bragging every-
where and they are doing noth· 
ing." 

l:fl' 'SI'fOT"{ 'f>T <ic-ik f~T lTl!T I1lT q-q-"{ 
if 1 It 't ~ ~ <ITt if ;jfor ro"l"l' ~ 
ifT ~ f~ lTl!T f", ~Vr ~m ~ 
~1 'lO~ 1 ~'f;'f~.r ~ lffl .ncr 
~if~1 
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I >;ft ~] 
~~if;om- ij"om:r~ ~lm~f.f;;;rr 

~T ~f~ ij"~(fT 'fiT ~ "1'<1 ~ ~ 
.~ if; ~ >;ft ~ ;;ffit ~ I ~ 

~~ if ~ mcrr~ f.f; ~ ~ 
'fliT ijit, ~ 'fiT m ito ito ~'!T'1 
;r -iTm 'IT ~ f~ f~f'fW ~iTQ'f 
~ ~;;rr I ~ 'liT ito ito -.::urr=rRfTft 
'f!ff 'fit 'Tit? ~'" if; m:<r.'T if ;;r;rr if 
f~ 'n:rT f.f; >.1T ~ ~ if; ~ 
;;rr'il~ I ~fq-if;<rRlj-~~~ 

~ 'lQt <n: ~>nJ ~ 'f>': ~rlt I ~:i'= 
~ m~ ~ if. <rR lj- ffl 'f>':if 

~ crT ~rfm: ~r't ~ M'fW ~ 
m ~, ~ ~ ~ 'IT ~rt OfT 
~ M'fW >.1T ito ito ~T
~tlm<:~~~f':Ti 
'fal'l '1ft ~ ~ 'l'i'f ~f 'ill; 7 "q: ~ 
;;ffit g m<: fri;-.<r if; "Til: if ~ ~~ 'l'f 
'ITa ~ ~ I ;;r;;r 'ri'f 'f'.f ;;mIT if; "Til: if 
'fil{ 'fi~ 'f~ ~ crT ;;r'fCfT if. 'If'f': 
~if;"Til:lj-~q-<n~1m ~'I 

;;r;.r fllfom<: Oft>r >;fT<I7T lj-~ g: crT 
~ ~ lj- 'fliT ~ ~<$T1? -~'1-
'SI'f.T': 'fif ;;rT ffi ~1m ~ ~ of'fi 'f@ ~ I 

m eTo ito 1;.tolll1I-qI~1 ~ ;;rT ~~ 
;;ri 'f.1f<r<;; ~, ~ <ri ~Tc ~'[ if; ~ ~ij" ~ 
~ 'fiT ~ 'f.fr~"f q~ 'f>':'ff -q I npO) 
'i~ if; >;f~ f'l' ~ ~9(i.jI",f>I'l 

>;f~<:ft '1ft ~ ~ 'f~T~, ~;;r'fCfT if; 
>;f~ ;;rT <nJir <nJir ffi f~T if ~ 
-;jif 'fiT f~ if; ~ >;ffif ~ I 

;;r;.r >;ff fr 0 ef < ~tUfTl1Rm1 m~ 

f+rf~ if m .w ~ crT ~ 'l'T iffl'fT 
~ f.f; ;;rT ts ~~lf ~ g>;fi t 
,[<Rltc if ~ Wi F-:T I ~~ ~T Illf 

f'f, ii crT h ~Pl '1ft ~ ~ ln <f.{Tor ~ll
'!fr ~ ~ ~ I ~T t¥r crT it 'fiQ'lT 
~~ f'f>;;rTts~~~~~'I'T 
.~ 'f>':'ff ~ I o;rr;r 'fi<'f ~s ~~ 

'1ft ~ ~ ~ f.f; ~ IW< !I~ lj-
~ if; ~ ~ f'f ~T ~ 'f>':'ff 
~ I ~ ~ ~~ it~ 'iMt I ;;rT 
~ ~ fllf'fw ~ ~ ~ 
if; mr -ihrf crT ~ ~ ~ "I'T;;r lfT'rn >;fT 
,.-t, ~ t¥r f'fi 'fiT't'f ~ 'fit ~ 
lIT.(fT~, Wil: ~fsf;;r;nr ~ if; ;ro<t>r 
~ ~ ~ ..., wr:m BT crT ~ e-il- 'f'T 
~ ~ I ~rt ~ if; ~~T'[ f"mr, ~ ~ 
'fllf f'f. ~ 'O'f~ ~:r~T ~ 'f>T 
~ ~ I ~ f'I;>:;mt>r >i'l'T if; 9T"f 'ilIT, 
;a"1I if. om- if."!; if; mr 'ilIT I ~ il- f91': 
n-r(ID f'f> ;m1<i f',m'T il- "iT m 'fiT't'f 
n:'f~ 'f.r f'f.'lT ~ ;a->r 'l'T ~ f;;rcqT 
f'f.'lT :;rr:r cr;;r ,,~ ~ij" 'f>f ~ '8 ocT 
<WI': ~ I q~ f'fl<: 'fjtf"f '[!ff ~ T ~ ~ 
~ 3:<n: ~ 'fT~ m<: "1M- ~ ~,<n: "!"1cf 
~ ~ I '\.R <;;1{ ~1m '1t.r I >;fell: ~ .. -
~ if. ts ~~ 'f>T W'! f'f.'lT:;rr:r cit 
'f.Tlf ~f BT ~r I 

~"f if; ~ ~f ~ 'iQ: ofT ~;:,r;r 'i-
>;ff(fT ~ f'f; Rc if >;fR ~ if 'f>l{ 'f>T-
~ 'f~ ~ I Rc 'f.QifT ~ f'f> q;;;rt 
>i~ 'lQt ~'rr1f "I'TfQ:q o;rr:r ~ ~ f'f. 
~ 9T~ 'fiTer ~ ~ ~ 'f.T, o;rr:r ~~a
~f.f;~mr'fiT't'f~~~ I 
Rc ~ ~ f.t; ~ foffim:T ~ I ~ij" ~ 
~ >;fI'f ~ f'f; ~1 <n: 11f ~ t. ~r'i 
~ lj- m<: iF~h ~ lj- <j;T~ 

'fi!>;fiT,-:-:Ii ~1 ~ I Wf ;;r'[BT <n: 951' 
'fi~'f l;m "I'Tf~ I . 

~ if; om- >;ff'f 'f>':L-.T'l' 'fiT ~fl3if I 
~ >.1T fro ito fGOIIl1I .. <I ~ 
f<M'fT ~ ~ 'f>': 'f.Tlf ~ crT ~'f 
'fiTl;T<f; ~~ I ~'fiT;;rT~o;jR 
~ ~TifT 'fiT <f.{Tor 'f>':'ff "I'Tf~ I ;;rq 
<Fhm >;fP: 'f>':"Of;r <n: <R:Tor ?,) ~r 
cr) 'f.Tlf ~r l;T ~ I' -
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~) ~nft ~~ it 1fI1n', ~ it !q'I'l' 

if; ~rI"ii WilT ~ ~I ~ itftorm 
~ fit; "~T€f 'Ii) m;g'i'i it ~ 
~ ;;rr~ I ~l11 ~T<'Pf iI~ if; mr it 
..-r.r 1l.'llf~"TJm '!iT \H'I <ltsC}"\7.1 if;iil: ilifT ~ I 
~ ~ 'Ii) ~Tvrr ~~f.t;~) 
~~ ~ ~ ,,~ ~ X~ TfiT ~I 3~ q;: ./ 

~~~~ I <l1'lir~if;'lT~~~ 
u:m"TJm ~ I \1'~ if; iIl't it ~IPR it 1fI1n' 
~ for. ~ ~l<i ~'1<lPl '!iT ~ iiI'fr ~m 
~ ,.~ f<;rlr 1J.~T€f 'Ii) ~"t~'fT it ~ 
f'lillT ~ I 

~'Ii II1Of~ ~ : ,."1' ;iT mq- fu~ 
'Ii' <hr a· I 

.... tTq: it~I'-T'3"~~"':f.T~ I it 
<''1 'liT ~ 'Ii<: +r1 ~ ~<fT ~, ~f'li'f 
f..'r:~if if; iIT~ +rl 'Ii~ ~ ~ if; fu~ 
'f;iT 'llfRT t I fu'1i \1'11 'liT it-t>~ 
'Ii<: fon:rr ~T ~ I ~.n: ~ ~T€f 
'Ii; om: ~ 'liT <:T<ii.r <ft it°"mwrr f 
for.~'f~rrT~1 ' 

~ if ~~ ~T~'f 'Iiif'1<'l' '!iT 
f"ll1tor ~ ~ I ~ it >.ft <'I"R ~<: 
~I ~, >.ft ~ ~ ~P: >~I ;fto tio 
~~ +rl ~ I if ;;rr;rorl ~ ~ fit; 
~ <fir, l<~ if 'flit \!lit ~. ~ \1'f if; 
'lirl" ~ ~ I ~tn: ~ Hr q;: ~ ~ 
~~ <fT ~~ ~lm I "llfI";f <fr.r W'-T'IiP: 

it ~ f'li ~rfin: ~ ~ ~~'f 'liiflJ'<'f 
'flI'T~ I \1'~if;~~~ifooH'Ii 
~ ~ +rl ~ I ~lT<: \1'f if; 
'W'i.m ~ f~ije WiT iJT ~ 
~~'fOflfu<;rOfI~f'fri'fll'Ti ? ~q;: 
"fTtff 'iiI ~ 'flI'T ~ I ~ q;: ~m 
filf~ ~ ~ tT~ ~. ~1<r i1rf'ffG>: 
'flI't~~~ I ~il:);iTll'mt'liI'fll'T 
f~ ~ q;: ~ ~ q;: ~ ~ Sl<'IT 

~ iJT ~ ~l1rr I ~ filf~ "') qT;f 

1f~i'r~)~~I~~if;~\3'Of 
;f.t 'flI'T 'flIT ~f;rlT r~ ~; ~ 'flIT fifi"lfT 

~, mo: mir !q'I'l' 'flIT rn <mr~, ~~ q;: +rl 
~~ lI'f."m ~ ~ I \I1J'"{ !q'I'l' q;Rif 
~Rr it ;;rrqif iJT ~ ~ 'flIT 'flIT ~/ 
<Rq ?~~~)q~~m'IT~~ 
~ \I'CI" ~'T ~ 'ii,f~, 'r11 ~: fmT m<r 
if 'flI'T fifi"lfT ~ ? $fT'ii~. ~i f f'" 
flff~~ ~ ;;rrit ~, \1''1' if; m- 'f."flr-
c);n ;riffi'i ~ I ~"''f wmr ~ ~ f'" m;;r 
'llfi1<9'r 'fi1ll 'flI'T ~ ~ I lOTi i,o c,·o 
pn:IT'fRI ~ ~r 'iiffiT'lT t. 'iT" gf 
~i't ~ I ~Fif '!iT 'ti'lro 'IT<< 'IT.r ~ I ~ 
>SIr "'ffiJ1IT 'fiT ~f~ >in: ~rif2: 
~ ~ I ~'ti"f it;;rr;r;rr "f~ ~ fr: 
WoOf fm J;j)s;ro;; 'liifOS<'f Of!' ~<:iJ 

~ ~I I <':'1 if: f~ ~ 'fii e&OftT 
'flI'T ~ ifi'- >;fTq" 'flI'T ~ "ir([~ ~ ? 

'!:IT'f.r ~ OfT U:Of Wii ~i f'i;ar,,?"i ~ 

~ i;l' ~~ 'i<1T 'f{t "f<fffi I f~" 'iir<: 
~R;ij' '!it ~if ~ ~ 'fffi ~1 "l<'fffi f'f" 
~ 'flI'T if,~'f Of<: ~ ~ I <.:tT 
if; w;r ~i 'ftc: f~ ~ ~ 'IiT'ii) 

~t ~ stf f~ ~ <Ii ~ it 
~ f", ll'UI";r.r flff~) \IT'ii ~~'Ii 
it~ f~<i 'fi1",,f.sil"l"1 'f;;' ~<:iJ 'f'fT 
~ I 'flIT ~f'f Oftt 1fiT<'C. ~ rn ? 
"11<: 'flI'T ~ 'ii~rnrr ~B it: GffG m<r 
\1'1I 'iim OfT fif~ <t. ? WI<: ~ 
~ ~iT at ~ ~ ~ oG[ "'B >it, 
~ ~ Ofi ~'n ~<:if Of! ~iJ ~ ~i I 
im 5ffirfqo;r<: if f<f1B T ~ : 

"Poets, lover and lunatics are 
of imagination all compact. To 
airy nothing, they give a local 
habitation and name." 

~~i ~i iITiJ ~ mWrl' I ~<: 'iim 1f,Ts: 
WI .;i; ;ij'fG ~f'f \1tf ~'r ~~r f'f~ 
iJT hrf~r-f~f~r if ~ qfOftT ~T 
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[ m~] 
~t;r ~ i't I ~ ~ ~ f'li 'W'T 'lif 
<m;;.r ~ 'Ill t;W1" I 'W'T ~ tfT<if a~ 
if<IT f'lillT~, 'W'T llT'ffa i't <iff '!i<:: if<IT 
'Ii"6\' ~ ~, wn: i!i["q" ~"" 5I"'f;"rn q;: 
mr aT ~r ~m I 

<i~ aT ~ Wi"01 aT ~ f'li ~t! fl1f~ r 
'lif ~Vf ~1 ~r, M'Ii'1 <if<r f'PITur 
gtfT~aTi!i["q"'Iilu-~fq;;.'i m< ~ 
'Iil t;< rn '!iT 5f1:I<'f ~<'ff "rft-lt I 

Shrimati Lakshmikanthamma (Kha-
mmam): You have been hearing spee-
ches of Members nn this Ministry 
saying that ~ ~~ IUllction.s are very 
vague. A!J for myself, I do not feel 
anything vague. It is for the Minis-
ter to say whether he feels vague 
about hls own functions. 

If this Ministry ha.cl not come into 
existence, I feel things would have 
been more vague than they are at 
present. I thlnk this Ministry was 
entrusted with a sacred and most 
useful duty. The problem of co-
ordina tion of the activities of vario~ 
Ministries has been a permanent and 
recurring one and the necessity to 
have some department to deal with 
this question arose. In July 1962, the 
Department of Economic Co-ordina-
tion was created. At that time, the 
Minister was to deal with the pro\:;-
leInS of coal, power, transport and 
iron and steel whiCh have an import-
ant bearing on the industrial deve-
lopment of the country. Problems 
became more complex with the Chi-
nese aggression and the declaration 
of emergency. The need was also 
felt to bring closer the organisations 
connected with the supply of prior;ty 
requirements and the development of 
industrial resources. 

Again in November. 1962, the Min-
istry of Economic and Defence. . Co-
ordination was created. The Mirustry 
took over Supplies and DbIpoaaI. 
from the Ministry of Works, Housing 
and Supply and the Development 

Wing from the Ministry of Com-
merce and Industry. The functions 
have been clearly stated in the small 
note given to us. They seem to be 
to procure the e.s.sential supplies re-
quired by the defence and civil 
departments of Government and to 
assess whether supplies could be met 
internally or could be substituted 
with indigenous material to assess 
future requirements, how indigenous 
production could be stePPed up to 
suggest priorities in the allocati;n of 
supplies, to keep under constant view 
the targets of industrial development, 
to resolve problebs of industrial under-
takings, to assess the requirements of 
essential services and to identify im-
balances likely to arise as a result of 
an unprecedented deferu::e effort. 
These seem to be, broadly, the func-
tions of thls Ministry. 

The relationship between this Min-
istry and other Ministries is as under: 
to bring to bear the impact of cicfence 
requirements on programmes of pro-
duction, transport etc.; to work out 
improvements for stepping up the 
pace of development in the case of 
programmes which are essential for 
development effort. 

So, the functions of this Ministry 
and its relationship with other Minis-
tries have been clearly stated. I think 
other Ministers can make the best use 
of this Ministry for overcoming any 
difficulties or obstacles that they mal' 
have. It is up to them. While remov_ 
ing the bottlenecks facing some of the 
departments in the implementation of 
their programmes, if thE' Minister 

. comes across the same bottlenecks in 
the functioning of his own Ministry, 
I think he will be able to overcome 
them without much difficulty. 

The problems of coal, power, trans-
port, iron and steel have an important 
bearing on industrial development. 
Steps have to be taken to remove 
the bottlenecks with regard to power. 
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coal, steel and transport. An efficient 
working of steel and other industries 
is dependent on the existence of an 
efficient transport system, facilitating 
the assemblage of raw materials. We 
had a discussion yestei'day about steel, 
and we know that, in spite of the fact 
that the Ministry has been ably func-
tioning and also almost achieved the 
results in a short period, there will be 
certain problems in future facing the 
Ministry of Steel because most of the 
industry is situated in a particular 
area and 99 per cent of the steel has 
to come from that area. The neel 
industry consumers four to five tons of 
raw materials for one of finished pro-
duct, and all these raw materials have 
to be taken to the plants. The finished 
prod uct has also to be taken to aceas 
where it's required. So. it is a severe 
s tnin. In spite of the fact that we 
are all happy about the rated capacity 
being reached by Bhilai and with the 
improvement of the sick child, Rour-
kela. We must have a long-range plan, 
so that it will not be a severe strain 
with the increasp in production. Under 
the circumstances the volume of trans_ 
poet required to supply raw materials 
to the plants in the steel region and 
for distribution of semi-finished and 
finished products to the consuming 
units in the various parts of the coun-
try should be according to plan. 

This Ministry could remove certain 
vf the bottlenecks in the field of power 
coal tramport and steel. The pro-
gra~me of power generation has been 
worked out with the Ministry of 
Irrigation a'lld Power. The principal 
function of this Ministry has been to 
assist in tackling procedural problems 
that impede the commissioning of 
power plants on the scheduled dates, 
lind setting up of stand-by generating 
sets for use in times of emergency. 

So far as coal is concerned. this 
Ministry has been assisting in the 
rationalisation of movement of coal 
and distribution to smaller consumers. 
As a result of the interest taken by 
this Ministry in the loading and un-
loading of box wagons, coal move-

ment rose from 60 to 75 per cent ia 
two months. 

As far as steel is concerned, the 
essential quantity of steel required by 
priority projects has been worked out 
with the Ministry of Steel and Heavy 
Industries, and arrangements have 
been made for supplies. 

In transport, a continuous study of 
the problems of transport, railways, 
shipping etc., has been undertaken by 
this Ministry. 

Steps have also been taken to in-
crease industrial production to meet 
defence requirements. Shri Hathi gave 
us an elaborate picture of what this 
Ministry has been doing as far as 
stepping up of certain important 
machinery manufacture in this coun-
try is conC€rned. In motor cycles, 
jeeps, road rollers and batteries, pro-
duction has been stepped up. They 
should also step up production of 
indigenous products. I think it is a 
great problem before the Ministry. 

Industrial estates have been estab-
lished in various States, but they are 
suffering from want of raw materials. 
Even 20 pcr cent of the raw materials 
required could not be supplied to these 
smail industrial units. I do not kno .... 
how the Minister will overcome this 
difficulty of supplying the required 
raw materials to the small industries. 

During the discussion on the Chinese 
aggression there was a lot of critieism 
as to how our jawans were not sup-
plied with enough woollen clothing, 
blankets etc. Now, within a few 
months. this Ministry could double the 
supply of blankets; serge battle dress 
has gone up by six times, Angola 
shirting by three times and socks by 
four times. This is a 2:reat achieve-
ment of this Ministry. 

Ineease in the production of 
machine tools is also very essential. 
Wherever there are machine tool 
plants. Govf>rnment should make it a 
p(l:_' '0 expand them, and reduce the 
import of parts. I wish the Ministr;,-
a 11 success. 
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Shri Heda (Nizamabad): I think 
One of the jobs of the Planning Com-
mission would be to plan for the per-
sonnel, to select th.. :-ight type of 
persons, and then allot the right type 
of jobs to them. Therefore, every-
bCldy did expect that Bhri T. T. Kri-
shnamachari would be included in 
the Cabine\. but it was a surprise to 
many of us when he "as made a Mi-
nister without porJ'olio, because we 
know that he has got an aptitude for 
certain subjects, he has proficiency 
and knowledge, has thoroughness and 
grasp of subjects,. and more than any-
thing else he is tireless, he can work 
without any strain day and night. 
And then he has a practical approach. 
Therefore, we did expect that he 
would he given a major portfolio and 
entrusted with an important job. But 
even as Minister without portfolio, he 
proved himself very useful. 

Last year while presiding over the 
Feroz Memorial Lectures, Shri Lal 
Bahadur Shastri paid a great tribute 
to Shri T. T. Krishnamachari when 
he said that the Minister without 
portfolio had become a terror,-terror 
in the sense that he studies the prob-
lem, finds out where the bottleneck 
is, where the counrt:ry>s needs are 
dire, assesses the difficulties, prepares 
the whole note and also suggests the 
remedies. The note is so thorough 
that as gOOd an authority as Shastriji 
did admit that the note is so complete 
that one has to accept it in toto and 
there. is no other go. 

So, even as a Minister without port_ 
folio he proved himself very useful. 
bater on he did tackle some of the 
very difficult jobs. Bu: we have not 
adopted any pal'ticular convention for 
having ministers without partfolio or 
using ministers for advice, for guid-
ance in any parLcular way. Yester-
day Mr. Mathur, I think. was very 
right when he dealt wi~h this subject 
a subiect which is a little delicate and 
rather ticklish. Th .. re can be two 

types of persons who could be en-
trusted with the very impvl'.ant job 
of be'.ng a minister without portfolio 
or a minister expected to give guid-
ance and advice. One is there for 
prestige's sake. In that case he should 
be the number-two, so that every 
minister would accept him as a senior 
colleague and would not therefore 
mind his advice or would never take 
it as an interference. In the other 
case he would give a particular ad-
vice on particular matters generally 
these are the matters, like foreign 
aqairs and the matters, like that. 

But anyhow I am happy that now 
he has taken over some job, though 
accord;ng to me it is not adequate. 
His capacity is still far more and I 
would say that there is still "under 
employment" . 

Mr. Hiren Mukerjee had referred 
to one aspect yesterday. He probably 
referred to the speech of Shri T. T. 
Krishnamachari on one occasion 
when he referred to man-eaters. And 
I really wonder why he has not been 
entrusted with the Company Law 
Administration. I think he is the best 
person to undertake this job and see 
that the private sector behaves pro-
perly. This should be in the interests 
of the private sector itself; because, 
the private sector suffers from its 
own black-sheep and if those black-
sheep are fully penalised, the private 
sector would undoubtedly prosper and 
make further progress. 

Now, Shri Kr;s~"nmachari has 
been given a job which on the face 
of it is very difficult. It is one of 
economic and defence coordination. 
From that angle it is not clear or spe-
cific except on those two thhlgs, 
namely Supply and the Development 
Wing; except for these two thinks it 
is not very clear as to what his job 
would be. But it is very much clear 
that anywhere there is a problem, 
there is a bottleneck, there is a diffi-
culty, he would put his finger there, 
he would look into it, study the whole 
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subject and then come to the proper 
conclusion. And I have already seen 
how good results are coming forth-
in such a short time, actual results 
would not be forthcoming, but I am 
giving you just the psychological 
background. I had an occasion to 
meet one of the Chief Ministers of a 
State who had a numb;>r of problems. 
I think about his problems many 
Ministers in the pa9t had given him 
assurances that this would be done or 
that would be done. But this time 
he conveyed his feeling of satisfac-
tion to me and said, "Mr. T. T. Kri-
shnamachari has taken up this prob-
lem and I am quite confident thn 
his note will work; once he has taken 
it up the problem will be solved; now 
it h only a course of time". 

An Hon. Member: It is the State 
of Assam? 

Shri Heda: You are not wrong in 
your guess. 

So this type of confidence is being 
created by his very personality. 

From one angle Shri Krishnama-
chari has an added strength: he had 
been out of offiCe for some time. I 
do feel that anybody who enjoys 
office, then goes out of office. and 
then comes back to office comes with 
a bet~er mind and with a better atti-
tude. 

An Hon. Member: It should be for 
all Ministers. 

Shri Hecta: And I have no doubt 
that the time when he remained out 
of offiCe must have been a very use-
ful thing, because he must have 'been 
able to mix with people, come across 
different types of men, know their 
ideas arid howe they feel and react 
about he Government, their pOlicies 
ar.j what not. Madam, it is the experi-
ence that when one is continuously in 
office he gets into a particular type 
of rut and therefore is not able to 
grasp the problem or understand peo-
ple's sentiments from all angles, and 
that is why many times he himself 
fails to understand why people do 
not understand this or that. There-
fore, the short time that Shri Kri-

shnamachari was outside oftice, I have 
no doubt, must have been very use-
ful; and that would come to the help. 
of the country as a whole. 

When I heard Shri Hathi I really 
felt that a very useful work is being; 
done so far as the Supply Department 
is concerned. In the beginning I was 
myself very much astonished why 
among all the departments Shri Kri-
shnamachari chose Supply, along with 
th's vague Co-ordination. But then, 
when I thought of the India Supply 
Mission and the India Stores Depart-
ment, these two big agencies in. 
Washington and London, and the way. 
we are suffering there, I felt that 
they did need a reorientation. 
14.37 hrs. 

[MR. SPEAKER in the Chair] 
I would -not like to go into the de-· 
tails, because the details are not 
exact, but there are just some im-
pressions formed. But I have no-
doubt that now under this Minister-
these two huge departments would do 
their job in a proper manner. Sir, I 
have been abroad a number of times-
and I wili just give you a very sim-
ple example. This Parker Pen-61 is 
sold ot a priCe varying from 24 dol· 
lars to 12~ dollars at different places 
in America. Go to a big shop and 
you will find a high pi'ice; and there' 
are a number of shops in the city of 
New York itself where it can be pur-
chased at as low a price as 12! dol-
lars. What applies to tills pen may-
not apply to the same extent 
to everything, but even with re-
gard to Inachinery and other things 
the prices vary so much. Therefore, 
unless our men in the India Supply 
Mission or the India Stores Depart-
ment have got their fingers on the' 
nerves and know what thing to get 
from where and how the prices are. 
they would not be saving money for 
the country and they may not b~ do .. 
ing a gOOd job of their work. I n2ed' 
not refer to the past fe.v i'1sTances 
v:!-.ere we purchased jeeps and other 
things at fantastic p-rices and "'C' 

even found that they were not 
reliable. 
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[Shri Heda] 
So it was good that he has taken 

over this. And even in India the 
.simplicity of the procedure that 
he has brought about is very 
good. Otherwise ·the time was com-
ing when the private sector was re-
fraining to supply to the Govern-
ment, and they were feeling that it 
was to invite trouble by supplying 
anything to the Government, because 
they do not pass orders that the qua-
lity was good or it was according to 
the sample, and it takes time, some-
times years, to pass the bill. So 
know of instances where some of the 
private' sector firms did insist that at 
least ninety per cent of the payment 
should be made on the spot as soon 
as the supply is made. Therefore it 
was very necessary to streamline the 
procedures, and I think the f~ im-
provements about which We have 
just heard from Shri Hathi would 
create confidence in them that it 
would be properly done. 

Similarly, it is also necessary, since 
Shri Hathi was laying emphasis that 
we would like to save foreign ex-
change and therefore We always find 
out before we place any order on the 
India Supply Mission, Washington or 
the India Stores Department, London 
whether this can be obtained from 
indigenous sources. I would say in 
this connection that it is not difficult 
to find out whether any particular 
firm can supply goods. The hon. Mi-
nister has got very good memory and 
wide knowledge and therefore he can 
immediately know if such a'l!i such 
firm is capable of producing s~ch and 
such thing. It may not have been on 
the production line yet but if it has 
got the producing capacity, he can 
know. It would be quite easy for 
him if he just throws a hint to those 
factories; they would come forward 
and start production. We are in sup-
port of the public sector generally. 
'Some emohatically feel that arma-
ment production should not go to the 
private sector. I am one with it. But 
till We start armament manufacture, 
if some part of it can be produced 

in the private sector, we should not 
feel shy about it. The point is how 
to produce early, how to get supplies 
immediately as much as possible from 
indigenoUs sources. There are a num-
ber of engineering firms wliich can 
produce many useful iteII¥! even in 
the armaments. They could prove 
very useful till the six new ordnance 
factories-to which the hon. Defence 
Minister, the other day referred and 
the hon. Minister Shri T. T. K. is 
already going forward with them-
come up. I have no doubt that his 
Ministry woqld prove very useful. I 
still feel that the Minister shOUld be 
entrusted with still more and more 
job and thereby the country should 
get benefit of his knowledge and his 
experience. 

Shri Swell (Assam-Autonomous 
Districts): Sir, a shortwhile ago we 
had the privilege of listening to the 
Minister of State in the Ministry of 
Economic and Defence Co-ordination 
wherein he tried to explain at some 
length the responsibilities of this Mi-
nistry. But I must confess that even 
after listening to him, though he had 
filled in some details, put in some 
flesh into the skeleton which is only 
indicated in this report, I have not 
been able to rid myself of certain 
doubts and confusion as to the need, 
scope and the function of this Minis-
try. Somehow, it appears to me that 
all that the Minister of State has suc-
ceeded in doing is to lend substance to 
the charge of Prof. Mukerjee yester-
day when he said that it appears that 
the Minister of Economic and Defence 
Co-ordinat;on seemed to c1lay the part 
of a Glorified Director General of 
Supplies and Disposals. The main 
,th ;ng about co-ordination is: how it 
is to ,be done, whether it could be 
done at all. That point has not yet 
beer- cleared. I .expect that when the 
Minister himself makes his reply he 
would put some of our doubts at rest. 

., It is a new Ministry created only 
in November last year. To me it is a 
Ministry without a well-defined scope 
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and jurisdiction becaUSe co-ordination 
may mean everything; it may also 
may mean everything; it may also 
'!hat I do not envy the position of 
the Minister of Coordination because 
to me it appears that his position in 
the Ministry is very difficult and very 
eO'ltroversial. It is a difficult and 
thankless task that he has to perform.. 
It appears to me that his job is to go 
wound, poke his nose around, find 
out wha1 is wrong with the working 
of this or that Ministry, tender some 
advice and make suggestions and try 
to bring them together and make them 
work in the larger interests of the 
eountry. In trying to do so, I am 
afraid that the Minister may tread 
upon the toes of some of his col-
Ieagu es. He is likely to be resented 
by his Own colleagues. The report 
which we have before us, the first that 
.this Min'stry h~s produced, has itself 
indicated that the Ministry does not 
kave a well-defined scope or jurisdic-
tion. This is what it says, in speak-
ing n bout the functions of the Minis-try: In order to discharge its respon-
sibility effectively, the Ministry of 
Economic and Dcfef'Ce Co-ordination 
has to perform among others the fol-
lowing functions ...... The wess is in 
the words: 'among others'. That may 
comprehend anything that the Gov-
ernment of India is responsible for. 

I join with many of my colleagues 
in expressing our confidence in Mr. 
KriS'hnamachari. Personally I have 
not had the privilege of knowing him 
personally. But We have read abollt 
him; we know a little bit of what he 
has done. We have no doubt about 
his ability, his capabilities and his 
capacity for hard work. He started 
as a Minister without portfolio some-
time priOr to November last year and 
he was expected to confine himself to 
the economic questions and problems 
that ariSe out of the many industrial 
efforts under our plan. But with the 
inclusion of Defence, his responsibi ... 
lity becomes very vague, very tenu-
OUs and very difficult. It has been 
said that modern war is a people's 

US (Ai) ~. 

war because when a war is fought 
all the people are affected. In 
every field, in every profession or 
occupation at every level the people 
are expected to play their part on 
the issues that a:-e inVOlved. Ther&-
fore, I expect that the Minister has to 
pay his attention not only to certain 
Ministries that concern with the ec0-
nomic questions but also with practi-
cally every Ministry, including the 
Defence Ministry. This is a tremen-
dous task. The Minister can do a 
great job if he wishes to make his 
Ministry a great Ministry but he can 
also shirk responsibilities because 
strictly speaking it appears to me that 
this kind of a job is inherent in the 
positiOn of the Prime Minister. Shri 
Krishnamachari to a certain extent 
has to discharge the responsibilities of 
the Prime Minister without being 
reallv in a position to play the game. 
How~ver, I join with many of my col-
leagues in wishing him well and suc-
cess in his new responsibiEties. We 
have been told that very soon the 
Minister is going to make a trip to 
the United States. Obviously, his 
trip is connected with efforts to S~ 
cure more aid for our country's eco-
nomy and defence in meeting the 
Chinese aggression. I wish him well. 
I wish him success in this trip also. 
To moll'fy the fears and the doubts 
of my colleague, Shri H. N. Muker-
jee, I should suggest that the Minis-
ter, after returning 'from the States, 
may also make hiG pilgrimage to Rus-
sia. As we know, the Minister al-
ready has a forerunner in this task-

Mr. Sneaker: Why does the Mem-
ber distinguish between the two? He 
calIs one a trip and the other a pil-
grimage. 

Shri Swell: Just to be more in 
keeping with the desire Of my hon. 
friend Shri H. N. Mukerjee. As we 
know, the Minister already has a fore_ 
runner to that country-which has 
amply demonstrated its friendship to-
wards us in our hour of need, in our 
hour of distress-in the person of the 
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[Shri Swell] 
gentleman from Orissa. We can only 
hope that the Minister will not run 
into unnecessary controversies as his 
forerunner and. that he will come 
back from the States with some good, 
solid results, because no less than the 
freedom of our country is involved. 

I now turn to a few points that 
have been mentioned in this report 
and with which I a~ personally' very 
much concerned. I feel gratified that 
soon after assuming responsibility, the 
Minister has not lost time to pay a 
personal visit to Assam which is a 
forward area in our defence. I also 
feel gratified that he has realised the 
impera tive necessity Of extending the 
broad gauge line from Siliguri to 
Jogighopa in Assam. I read the other 
day in the newspapers that the Mi-
nister of Railways who had also paid 
a visit to Assam has agreed to this 
proposal, and a sum of about Rs. 32 
crores will be made available for the 
construction of this line. But I want 
to ask the Minister this question: 
why should the line run to Jogighopa 
and not to Gauhati? I do not know 
if the Minister has personally visited 
Jogighopa. Jogighopa is a small, lit-
tle out of the way place on the bank3 
of the turbulent Brahmaputra river 
It has no buildings worth the 
name. If you are to go to the other 
side which is the main line of Assam 
State, you haVe to go at present by 
means Of ferry. There are no good 
roads branching off fram Jogighopa 
to other parts of Assam through 
which the goods that are to be car-
ried could be carried. Then tt.ere is 
the problem of steamer navigation. 
Navigating upstream from Jogighopa 
is a diffieult and precarious proposi-
tic:1 ,t p-cscnt because of the up-
predictable nat~e of the Brahma-
putra river with a heavy :;ilting on 
its bed. By having a railway line 
from Jogighopa. you will have to 
build an entirely new terminal sta-
tion, and then some time or other, 
it this railway line is really to serve 
the needs of Assam. And all our 

defence requirements, perhaps you 
have to build On an entirely new 
bridge across the Brahmaputra which 
will cost about Rs. 11 crores to Rs. 12 
crores. On the other hand Gauhat'l 
is there. I am not pleading' for Gau-
hati, and I do not belong to Gauhat'. 
But I am looking at the moment from 
a more practical point of view. Ga'l-
hati is the biggest city of the State 
of Assam and it is truly said to be 
the gateway to Assam. At present, it 
is connected with the rest of India. 

Mr. Speaker: The hon. Member's 
time is up. 

Shri Swell: For me, speaking in 
this House is always a bugbear, a 
struggle with the bugbear of your 
bell. I am not even half way of what 
I want to say. There is a more im-
portant thing with which I am more 
concerned and about which I would 
like to ask the Minister, and that is 
about the construction of an aero-
drome in Shillong. I have not finish· 
ed even with the railways. I plea d 
that you should be pleased to give m~ 
a little more time. 

Gauhati is connected with the rest 
of India by a new bridge as the Minis-
ter knows, and it is already a terminal 
station. Very little wil! be invested 
by way of buildings and other cons-
truction. There is a network of roads 
and railway lines running from 
Gauhati. The whOle Of Assam will be 
catered to from Gauhati. The only 
point that I can mention in favour of 
Jogighopa is that it is nearer to Sili-
guri and it will take much time and 
money at present to construct the rail-
way iine. If pou take several things 
jnto consideraiion.-the construction Jt 
the bridge from Jogighopa to Goalpara 
which is on the other side of the 
Brahmaputra, I fear that even on 
strict financial consideration, the Gau-
hati proposal is a better one than the 
J ogighopa proposal. I am putting it 
to the Minister, and I would like to be 
enlightened about it. I would like to 
know whether, even at this time, he 
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is willing to change the railway line 
trom Siliguri to J ogighopa to SiIiguri-
Gauhati. 

Then I would like to refer to another 
important thing, namely, the aero-
drome in Shillong. Sometime ago, in 
reply to my question, the Minister of 
Transport said that the subject was re-
ceiving consideration of the Govern-
ment. Sometime ago it was given out 
in the press also that the worK of 
constructing an aerodrome in ShiUong 
would start sometime in winter. But 
after that, nothing else has happened. 
I am told that a suitable site for this 
aerodrome Ins already been selected, 
and I am told also that at a short dis-
tance away at the dam site of the 
Umtra hydel project, there are already 
heavy earth-moving machinery which 
are not being fully used. They can 
easily be employed on the work of 
constructing this aerodrome. But with 
all that, nothing has been done. 

As you know, Shillong is the capital 
of the Assam State. It is also a very 
important military cantonment. I sub-
mit that even On pure, military or de-
fence considerations, this aerodrome 
is a must. I submit that we have to 
fight the Chinese, whether the Chinese 
attack us or not. Again, that is an 
aCfldemic question. But it will be wis-
dom on our part to assume that an 
attack will come sooner or later. I 
submit that if we are not to damage 
the morale of our fighting forces, the 
morale of the country, We have to fight 
the Chinese and drive them out. We 
have to fight them in Assam, first in 
the mountains of NEFA, and than if 
necessary in the plains of Assam. 
Then, if necesary, if the worst comes 
to the worst if the Chinese, by a quick 
pincer movement, could cut off, the 
neck, that is, the narrow corridor 
which connects India with Assam-
if the Chinese cut it off, still, we have 
got to continue fighting the Chinese 
from the hills in the southern part of 
Assam. On ton one of these hills 
Shillong is sit~ated. It provides a 
very ideal ground for guerilla warfare. 
We must continue the struggle. It we 

do not do that, if we give up Assam 
easily, as I fear at one time we nearly 
did it what would happen? The Prime 
Minister, while the Chinese were 
pouring down towal;ds Tezpur, went 
into air and said that his heart went 
out in sympathy for the people of 
Assam. We all felt that the Prime 
Minister and the Government sitting 
at New Delhi had abandoned us. Let 
us not commit the mistake again, and 
if you are going to continue to fight 
the Chinese out of Assam from the 
hills, where Shillong is situated, there-
in comes the logic of havi.rlg an aero-
drome in Shillong, because, at that 
time, your communication between 
Shillong and the rest of India will only 
be by air. I put it strongly to the 
Minister of Economic and Defence 
Co-ordination that he should ki~:llv 

think of this, if he has not thought 
about it, and if possible to revive this 
question to have this aerodror. c in 
Shillong. 

Sir. I have two Or three more p,,:nu, 
but since you have rung th,e bel!. I 
shall keep them for other suitable oc-
casions. 

15 hrs. 

-n fim;A;a ~ (~): !!1TiJ."t-
or)lf ~ l1<I~, <I'g('f ~ ~T 't ~~ 
f'flfll" ~ 'WRT ~ qffi mq- if; m;f.t 
"tm ~ , ~ ~ v:rWr ~) ~) lfT'fifTff 
~" f'flfll" if W'iT .". 0I ~, ;;it f'!"aiQ 
~~I 

fijff~ c.~+r if f+rf<'R'fr if. 5I<PEr 

'I't ~ ~<f 't ~T ~ ~ ~ ;m if; 
flf'l"tTcr lilIT't;ro 'for WIT('f If(l" ~ f'fo 
~"IQi:!( ~; 'ffiT, ~t 'fiT ~ ~"t cm;r 
~, ~'l> ~ c.~'{ ~ I <r,; hrf<'fcU 
~ffiq"li ~.r'1~, ~r Gf'm ~ ~ 'for 
ill:\"<: 4f"f'l> il!"i'11~ ;f.r ~ .r~ GTT~ g I 
~ ~;R. ~ ~:~ if; mtr ~'fT ~ 
~ f'fo ~'1 trW R~T ~ f+rfi.'lC'{l if; 
~ ~T fif<lr "<Bt ~ ~f<f;'1 '3"'1 < . 



Demanda APRIL 16, 1963 for Grants 10004 

[15i) fil'~~] 

f~ q'f,t 'Ii 'fTif\ cr:j; ~ ~lJ'.f'icr ~ 
~ ~ I 1t hrf~<: ~ ~ ~ 
~ ~ f'l' ~~) fm<m:) 'liT ~ 
WIT l1'l[f<iI' ~ \n; ij'If!l" ~) fm~, 

~~~ lt~) ~ '3'<r~ r.ro: q;)~ 'Ii 'I'Al 
'liT sr.rrtT ~ ~, \n; '!it c:fmr It ~if 
~ 'Ii f"lit GfTiff ~ ~ ? ~ Q{'qj 

~ 'ff<:f~cr '<T<1 ~) ~ m<:· ~) Q{'qj 

~ ;;mIT ~ f'l' l?:m<J flif~) ~ 
<mf~r m '!><: ~r ~ I if ~if ir.if 
'Ii <tl'i It ~ .r~ ~ 'l>W ~ I 1t 
fm<m<: ~ '!it <ta<iTiff ~crr ~ 
f'F f~if if; <i<'f <t~ <r<: ~if ~ '!it i\"ili'IT 
~,wn: '3'ff flifcmr 'FT ~fif'f;" ~
~ 'l'r, \1'if ~ ~~ if; ~ 'l't, '3'if 
if; 'I" ,'''' ij: 'fTifT 'l>T gmfi ~ ~ ?;f'!>' 
oq ~ >!'l'''"ol" ~ f'l'lfI a) ~~T ~ 
i'i '1<;1 mar fip fif;<f 1<f.F ~ m<JTl1) 
~ i'i \l+r 'l>T+rilT<r1" i1T ~ ip<: 
<liiT I. 

fri<r f+rf~f if; ""<i<'i it if ~
~ '1;<: Off; Ifr 1:\:j; m<: omr Ofa<iTiff 
~crr t f ~~t '1;<: it ~ '1'1 <fiI' ~ 
erst m;ff ~R'l i<R.<:) ~ f q~t <r<: ¥ '1'1 lfI ~ ~ '1') f<il<A'r fm;r{ 
~i~, wn: g+r ~'fl ~fmr <r<: ~ 
'!>'lSI 'lit f~<ft '3'!1' ~ Of['f ~ 
It f<r.r <f~ ~ I lf~ 'ff~Cf cror ~ GfiI' 
f'l' ~ i<R.<:! if; ~ m<:r mcMZlI> 
+rOfR ~ I ~t ~ fip q2:'f ~ 'fft 
~, o/I5T 'f.lC'f 'F) "Ill ~fc'F ~I;:r 
~, <fiI' ~ ~~ if; orR <i'l"i1T <'f'llTit if; orR 
"Ill ~) fw-rr{ '1?cil ~ q~ <tgCf ~ 
~ I WI<: llT'ic ~fmr <r<: ~ f~ 
G\1<l' <ft <r@ 'P1~ m<l ~I i'i fmr ~ 
~ I m"f ~l;'i) i<R. <:T '1"<: ~ m<: fCfl!~ 
~ '1'1 omr "i<'T <:Q'I ~ f 

mt ~ itf~(f'fT ,,1" 'iifnr ~ ~<: 
ij; mr GfT <:@ ~ '3'if if; ~"f it it ~ifr 

~ ~ f'l' ~ ~ ~ '1') ;ncr ~ fifi' 
f~) oil er.r <:T !fiT("Il) 'ifl~ ~ if 
lilT ~) ~ tf'RI) ~ ~ f'l' ~ f~ 
~ m if <i'lTllT GfTlT I ;;IT '1ft 
\n; if; fif<:mur ~ cmr mfl'foRr ~ 
'3if if; 'qff <tit 91:\ ~ I GfiI' ~ ~l1l't ~ 
<r<: ~) if?) '1"T<r:f ~;fl'lf lIIT'lf.lfIII' 
"') mt ~ ~ m<: mi: ~ '!it <i<:rr<: '!>W 
~, cr<r ~ ~~if f+rf;m<: ~
;r<r '!it ~ <r<: OlTTif ~ 'irf~ f'li ;;it 
'iW ~>m:i' f'fforc:<:1" 'l't o;rm~ 
"'T "rTB ~'i'f) 'irfgit ";5if 't' ~ 
it ~<r f"lit ~ <i'ml ~ f'l> '1'[ ~r Iff'" 
'fit 'iiI ;;mil f ifit tZ ~ ,,1 ~~<ar ~ 
~ ff. 'if,~ fGf~'f<?[ ~~5'f , ;nii i'T 'l'r 
~i g~ ~ ~m f~ >;fliT foo 'TlfI cror +I) 
~ Cfr. '3","~; f"fit 'f~ qlk if 'lo-i, GfiI' 
Cf'(; \1'if WCf'l>Tf<:l:TT 911" ;n:q;, ~) f" ~if 

if;T ~~ ~ ~, ~ ~T>l 'f ~T1i 
<r.r a~ ";5if 'ifr'ii <iT 'fHf <nfi' ff.lfI 
;;mrr I $~ '1'1" <mf ~ f'l' m;;r ~ 
~ it ~~ ~ 'ff<:f~Cf ~ ~ w 
"') $ ~ ~ ~it 'IT<'IT '1<;1 ~, ii;m 
1m f~, ~ f~ ~ I if ii:tft ~ 
~<rcr: ~ ~ ~ I 

~ 'I; <ffV1 f;;rn'fT ~ ~<m:R 
<ITo<;'!> ~ it ~ '3'if ij; lWf 'lit '1ft 
~ f;rf:rw:: ~ ~ ro it 
~~tl~?:~it"ll)~ 
~ ~ ~ ~ ~ o;fn: f'iRl"f1' ,,1" ~ 
~)~it~~'3'if'l;~"9iJ 
~ ~ I ~ '!"'~?: ,,1' mt 'i) f'l' +r'Mr.r 
~ {<'ff ~1" it 1!'ff'IiT gm I 9 it 
~~Wf'f.~~"rif~~1'1f 
GIT 'if~ ~ 'Ii' '3'if 'I; ~ ~it ~ 
~ f'f. f ~ '!>r fO'f.TiiT 'fit ~ I ~~ 
~ ~ 'I; '!>TWTit it ~ ~ -r ... 
~) 'Ii' >;fI1'<: '3'if 'lit m<k it ~'ifT ~ m 
~: '<TlCT m it flffi>a if ~ I 



10005 Demand3 CHAITRA 211, 1885 (SAKAl for Grant& 10006 

~'f.'{ m'1 it ~if 'ift;;r ~~ ~m f<:'!1iik 
II>"t it ~ ~~ ~ if; <ITG 'M[ fa:m f'li" m1f 

~~~gm 1l't~~'IiT~ 
~T m'l<iT I lJ:fTTfiT aT l't ;nr 'lit ~crr 
fif lfT'k" if; '!if~~ if ~ qf;;:~ 
~ 'li"1 <r'f1 "f17;[f 'lit <:flln: ;P: ~ 

~ if; ~ en: OfT ;P: 'fIT'!iT f~11 
;nr 'lit 1flT T m<r<f if 'M[T ;:;rr ~crr 
'11, ~ ~ ~7< 'li"1 <mf ~ f'li" moil 
~~~~r;;rit<'I"T~~f'li1:'ll1 
~ ~ 'M[T ;:;rr ~ f'li" ~ it J;[rfqz 

it ~ ~ I 

~a'I>~ ~ it ~ if; "m 
f~r 'llf~, f~ $ m~ 
~ ~ ~ m: it f'Rft ~ +r1 't~, aT '1clT 
<'I"TCfT of f'li" q ~1 <f'!i f~ it ~ 
~~l~l~f""'"~~it 
~ ~ iR1 'iT en: moT $ m't if; m't 
~m fCf<'l'Tl«f~m~~ I it 
f1If~ ~ iff ~ f~ fif 
~ ~ it~ it; f<'!'it f~ ~7< ~ 
;mr ~ f'li" ~ 'fT1Tf<:if ;;it ~ 
v<:"rorT ~ ~ ~Xoo 7<T n OO <;o:_Jf 
~ ~ I ~ l't it f~ f<1m 'fT'-aT 
;nr iff GJl!" €. X <;0 'iT iiIf'A' moT ;nr iff 
<nll' ,Xo 0 <;0 ~ I ~ ~ lVri q;ror 
~'"" iff W en: ~T ~ ~ I ~'PiTtT ~ 
~ f'Rf +i"f1 >.fT ;ftm::;r1 itm{ +rr 
oii~~ Ilt~~~~~fif 
~m 'flIT ~ ~ f'li" ~ <r:~ q;rtf 
~ w liTif if; ~ +rr q;~ ~ 
f~ it 'fliT <ifi <r'fl1t ;:;rr <:% ~ ? 
wr>: f~ f;rr~r 'li"r ~r ~r i~~ 
~ mr lJI1lf ~T crT 'liT{ lifffi ~ 'lii% I 
~ it ~ ;;rf,:r ~ q;~ ~-~ 
~ ~ 'f'lTif iff <1 m:r:r q;;ff 'lit ~iff 

fa:m ;;rr<:I', ~ cn:f11C" f~ ;;rr<:I' f'li" 
~~it;~~~if"l'Tll1 
it w 'lit ~ it; f<'!'it '1Q+!I"l"l'1'fi l1T'1'CfT 
~ fif ~ ~ ~ fl ff'1'f; '11i1~4'fidlli1 

~ f<'!'it ~ ~r if'i~~~~ f~ 
+r1 f~ ~ ~ ~'I~ ~<i;n 'tR'1' 
~'f~ lif'(~",1 

lIW en: f'Rrr ~'if if 'M[T f~ ~
vfT<f +i"f1 »1r C"ro C"ro ~+fT'fRr f~ 
;:;rrif~~ 1~~it;~1:1 itm~ 

<mf 'M['1'T ~ t I ~ ~ en: ~ 
00 \?: T ¥T ~ ~ 'li"1' m<: nrT'1' fa:m 
;;rr<:I' ImoT~i!;m~'if'1'iI'IT~ 
f.!;f'if'1'T;;p;ifit;~'Ii"T11~'I<'f~ I 
m<R f~ ~ if; f<'!'it +r1 ~ ~ '!iT 
'Ii"ifT ~ q-~'lT I ;;p;if 'f>1" <tiT{ fm~ 
liT<:1 "fTf~ f.!; ~ f'fiCl'1'T ~ ~ 
~~~~~ I ~~it;~~ 
~ en: q;rtf ~ it; ~ iff ~ 
4£ ~ ~, ~ moT m<R ~ ~ 
if1 ~ ~ ~ f;rf~ if1 ~ 1fT 
1fI'tOT, 7<T .r.r ~ ~ 'Ii"T11 ~r ~ f q g 
f~it~m~~ml~ 
!;j) ~ ~ ~ it; ~, ;;it IfIlreT ~, 

~it;~~9;I'1if~~ 
~ Of I ~ ~ it <i'irif iff w-rr 
~ gl!1 ~ fif;nr it; 'fiTI"T, it ~'"' 
f~ 'IiT<!T d, ~ ~ ¥t 'f>1" m~ 
'ifR 'ifR 'if~a- ~ I wr>: ~ W W-T aT 
trif wm: ~ ~ ~ aT m<R 
~ ~ ",1 ~ ;;it f~cr ~ ;nr ~ 
'li"r'1'~11 

if wcr it m~'ifTCI" m1f it; m;R 
~ ~'lT I ~ +rr ~;rft ~ if f~ 
wm: ~ m 'I<'f ~ ~ ;nr if 1),'Ii" ~ 

'liTl1,"'ii"I"~~ii"I"en:;:;rrifi't~ 
~l<: ~1if <'I"T;:;rra- ~ I if ~ ~~ 
f'li" >i!'if ~ it .. ;ri~, ""n ~ ~, l1,.'" 
~ ~ ~ m+f.t f" wr>: W m'll 
it~~~~'!iTm<:!crr~ '1fi:l 
TJ ~ aT Cf\?: 'Il'I'1' ~11ll' mi\orr >i!'if f'li" 
~ ~ ~ ~ ~ J;[~ ;tt qfu~<f 
1IiT~~m? 



Demands APRIL 16, 1963 for Grants 10008 

[ .. iT f<rwrq.: io] 
~ ~ ~ ffiif 'l;I"l'1 ~ ~ 

irnT W'IT it 'Wf.t ~ ~ ~ 'f>1SIT 

~ I 

Mr. Speaker: The han. Minister. 

Shri T. T. Krishnamachari: Sir, 
may I know what time I have? 

Mr. Speaker: I was told that he 
required only half-an-hour. 

Shri T. T. KriShnamachari: That 
will be about the time that I may re-
quire. Thank you. 

Mr. Speaker, Sir, I rise to speak 
before this august House with a cer-
tain amount of trepidation largely be-
cause I have no achievements to show 
to my credit, but I am emboldened 
by the friendlY reception that my 
Demand has had in this House. I am 
particularily grateful to my very good 
friend, Profesor Mukerjee, for having 
struck the tone when he spoke- yester-
day. In fact, Sir, whatever doubts 
han. Members might have in regard to 
the utility of this Ministry and its 
capacity to contribute effectively in 
the various tasks that have been, at 
any rate, vaguely assigned to it no-
body has said that I am unfit fo~ the 
tas~{ though 1 myself feel not quite so 
confident. 1 saw in a paper this mor-
n:n!::" that I have been "under fire". 
Well. 1 did examine my coat today but 
,)' "hat no part of i.t had been singed. 

Sir, the need for a department of 
this nature in the present context is 
something for which ther are parallels 
in other countries. 1 am sorry my 
han. friend Shri Mathur is not here. 
He mentioned that there is no parallel. 
1 am even more sorry that after his 
effort here he got ill. I have no doubt 
han. Members of this House wilI join 
with me in wishing him a very speedy 
recovery. There is a parallel in Eng-
land which is rather hidebound in re-
gard to tradition. After considerable 
amount of hesitation, in 1942-1 believe 
~ was the 10th February, 1942-they 

created a Ministry of War Production 
and assigned that job to Lord Beaver-
bro·ok. Shri Mathur mentioned that 
Lord Beaverbrook did not stay long 
and indicated that the job had gone 
into desuetude. It did not. Lord 
Beaverbrook gave up the job in a fort-
night, 1 understand, largely due to 
reasons of health and his place was 
taken up by Oliver Lyttelton who 
subsequently became Lord Chandos. 
Thus, when I was asked to take up this 
job 1 tried to find parallels in the various 
countries which were engaged in 
similar effort and I came across a de-
finition of this particular type of work, 
not analogous but similar, in the ap-
pointment of the Minister Of War Pro-
duction in the United Kingdom. I 
would like to read just a passage from 
what Mr. Oliver Lyttelton said on 
24th MarCh, 1942 in the House 'of 
Commons: 

" 1 think it is the wish of the 
House that I should deal first with 
the powers that have been con-
ferred upon me. I would like to 
make it clear that they are the 
powers for which I ask, and that, 
as far as 1 have been able to see 
during a short study of the prob-
lem, they are both adequate and 
precise. They have not been in-
corporated in a White Paper, and 
1 am sure the. House will agree 
upon two things. The first is that 
to work upon a charter over such 
an extremely wide and varied field 
would be extremely difficult and 
would involve a very long docu-
ment of almost legal precision 
when something much more flexi-
ble is required. Secondly, I think 
it must be conceded that the actual 
control over certain vital supplies 
and services will count much more 
than any paper mandate." 

Well, Sir that perhaps fits in with the 
broad picture of the duties that the 
Prime Minister has assigned to me. 

I also found a parallel in the United 
States. They experimented with a 
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number at institutions before they 
finally came upon the idea of appoin-
ting a person with no fixed responsibi-
lities for any department. They ap-
pointed Mr. John Burns and gave him 
the task of co-ordination. I think the 
office was called the Office of War 
Mobil's3tion and Re-conver»ion be-
ca use the problem of mobilisation also 
meant re-eonversion, and the duties 
that were assigned to him were very 
wide and would not bear of any pre-
cise description. 

Shri Bella: Was he a member of 
the Cabinet? 

8hr! T. T. Krishnamachari: Un-
fortunately, the position of a member 
of Cabinet in the American Govern-
ment is rather vague. He was, I think, 
a'most a member of the Ca:binet and 
I think he had very wide powers. 
Sometimes he was nicknamed in a 
manner which I would not like to re-
peat here. But these are the two 
analogies that exi.t so far as the cre-
ation of a post similar to mine is con-
cerned. 

Sir, han. Members know that when 
I came here in June, on 8th June 1962, 
We had no emergency in operation. 
But I was given the task, by the Prime 
Minister, of economic co-ordination 
without naming it specifically. The 
machinery that was created was called 
the Special Economic Co-ordination 
Unit functioning in the Cabinet Secre-
tariat. It was a very difficult task to 
undertake because economic co-ordin-
naion, as han. Members have envisag-
ed, is a difficult one. But I would 
like to say that the Special Economic 
Co-ordination Unit, which is still pre-
served, has done some very very good 
work. It would not be proper or fitting 
to say what it has done becau:c it will 
reveal defects in certain mechanisms 
of Gove:'nment which it is not proper 
to reveal, but I would like to take 
this opportunity of expressing my gra_ 
j;(ude to the Secretary of the Special 
Economic Co-ordination Unit who 
acted as my colleague and blazed the 
trail for this purpose of economic co-

ordination in a manner which, I think, 
was admirable. Unfortunately, exi-
gencies of public service has deprived 
his services so far as I am concerned 
and he is funtioning in the Defence 
Ministry. I mean Mr. Rao. To him 
lowe a deep debt of gratitude for 
having blazed the trail of a type of 
work which is very difficult to do 
normally. 

Sir, now, si/lce the emergency start-
ed, this nebulous assignment, which 
was not of my seeking, was given to 
me and I had to take over the Supply 
Department, notionally only because 
the presiding deity of the Supply 
Department is my very valuable col-
league, Shri Hathi, and I think, again 
I have been extremely lucky. For a 
person who is not quite so wise, I think 
I am lucky because I have a very 
valuable colleague to help me, and the 
House would have noted from the 
manner in which he was responding 
to the various questions raised how 
valuable a colleague he is. 

The Supply Department itself has a 
history behind it. The same is the 
case with the Technical Development 
Department which is called the Deve-
lopment Wing. They were off-shoots at 
the last war and were then function-
ing under a Member for Supplies-I 
believe it was Shri Ramaswami Muda-
liar. He controlled not merely supply 
but he had also under him the Direc-
tor.ate-General of 'Munitions Produc-
tion and the entire industry; he had 
control over raw materials and the 
development department which was 
formed for the purpose of advising 
the industry, the eitire civil sector of 
production in so far as it related to 
war effort and even shipping and 
movement. It was a very very wide 
job that Shri Ramaswami Mudaliar 
was entrusted with. After the war 
these departments started splitting. 
You had the Industries Ministry which 
had both the civil and development. 
wing. It was again split in 1951 and 
various changes have taken place, so 
much so now six ministries do the 
work of one Ministry-that was the 
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[Shri T. T. Krishnamachari] 
Supply Ministry during wartime. To 
say that the Supply Department was 
something negligible Or was function-
ing somewhat lethargically under 
certain ministries is not stating facts. 
The Technical Development Depart-
ment has now been taken away from 
the Commerce and Industry Ministry. 
Some hon. Members have raised ob-
jection to it. I think there is a case 
for having the Technical Development 
Departoent under a Ministry which 
ha. no specific responsibilities, be-
cause the Technical Development 
Department seI"Ves a number of Minis-
tries today, namely the Defence Pro-
duction Department, Heavy Indtlstries 
Ministry, the Steel Ministry, Indus-
tries Ministry and International Trade 
to some extent and so on .. Therefore. 
it is perhaps good that it is under a 
Ministry which has no specific res-
ponsibilities. 

To sum up the totality of my res-
ponsibilities, there is the Supply De-
partment, the Tchnical Dvelopment 
Departmer:t and the Special Economic 
Co-ordination Unit which was created 
in June. 

An hon. Member said this is top-
heavy. I do not know if it has really 
gone into the budget demands. but it 
is said that a number of officers and 
men were employed in this Ministry. 
I believe, we have not even employed 
the sanctioned strength. The sanction-
ed strength is 246. We have got only 222. 
Also, a part of th"em work as liaison 
officers for the Supply Department, 
which was in existence before. Some 
of them work in the Technical Deve-
'lopment Department and, one hundred 
of them, all told. are in the Special 
Co-ordina:tion Unit, which existed be-
fore. Therefore, what is left to the 
Co-ordination Ministry as such, might 
be top-heavy to some extent but, I be-
ceve. as a man of some experience, I 
rather prefer, in being top-heavy than 
having a middle spread. I think my 
han. friend who warned me would 
perhaps be also believing in course of 
time that the middle spread is rather 

bad and top-heaviness is better. 
Actually, we are working with a few 
officers, 

Shri D, C. Sharma.: Both are bad. 

8hri T. T, Krishnamachari: They 
are not burdened by files, The 
officers are mobile and have to take 
certain decisions without any delay. 
I am perfectly satisfied with a top-
heavy department without the ap-
perienances that go with a depart-
ment according to Secretarial practice. 
If my hon. friend thinks that I should 
have one Secretary, 2 Addi:ional 
Secretaries, 4 Joint Secretaries, 8 
Deputy Secretaries, 16 Under Secre-
taries and a proportionate number of 
Superintendents, that is not my way 
of doing the work and when my hon. 
friend sUN:eeds me in this job, I sup.-
pose he will arrange it in a different 
way. 

In regard to specific problems that 
have been mentioned here, I would 
again express my gratitude to my col-
league for having dealt with them 
very effectively. But there are a few 
which I think the House would expect 
me to deal with. 

One matter which is really not pri-
marily my concern but in which I 
have been the target of attack is the 
Farraka Barrage. I have had some 
very choice expressions about my 
proclivities and my capacity mention-
ed in certain newspapers coming from 
friendly Bengal. In fact, it was one 
of these rare instances where I was 
innocent .. Even at the risk of reveal-
ing official secrets, which I do in the 
presence of the senior colleague to 
my right, all I said was that either the 
Farraka Barrage should be expedited 
or we should think of a bridge, or at 
least we should think of three or four 
ferries. 

.All Bon. Member: h< that enough?" 
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Shri T. T. Krishnamachari: Not 
enough, but that is a substitute. It 
is something like what Paneha Panda-
vas were asking the Kauravas--just 
enough space to put five pins in. That 
is all that I asked. Well. I am ac-
customed to being the target of attack, 
bricks thrown at my head and I am 
not worried. But I want to mention 
to my friend that I am not at all guilty 
of having delayed the Farraka Bar-
rage. In fact, if I have my way, I 
would like to get it expedited much 
earlier, not in 1969 or 1970; I want 
the target to be 1967 so that it might 
be completed in 1968. 

The other matter whieh he men-
tioned, and in which I am deeply in-
terested, is the Barrackpore trunk 
road bridge. Though it is not within 
my province and is purely a State 
subject, I shall certainly make en-
quiries and find out if I can assist in 
any way. 

Shri Mathur referred to one or two 
other matters, like the speech of 
shri H. V. R. Iengar, complaining 
about the delinquencies of the Techni-
cal Development Department in regard 
to the supply of some equipments 
needed for vehicles. I understand that 
the Technical Development Depart-
ment is not really responsible for this. 
They have now got the equipments and 
they are going to assemble the vehi-
cles. 

The other question raised was: what 
is my position 'Vis-a-vis my colleagues, 
I am a colleague of 17 other people, 
and my position is that of a colleague. 
Shri Singhvi mentioned about Primus 
inter pares. Yes, the Prime Minister 
is No. 1 among equals. I am a equal 
among equals. I do not arrogate to 
myself any particular position . Why 
8hould I ? 

Shri Kapur Singh (Ludhiana): More' 
equal or less equal? 

Dr. L. M. Singhvl (Jodhpur): More 
equal or less equal? 

Shrl T. T. Krishnamaehari: The 
other question that was asked WIlIJ 
whether I had differences with my 

colleagues. I think one of them men-
tioned my differences with ShrL 
Chavan, the Defence Minister. Well, 
if two people do not have any differen-
ces all the time one of them is com-
pletely useless. I am sure, many ot. 
the hon. Members who have levelled 
that accusation against me and my 
colleagues are marned people, and I 
am sure they have differences with 
their wives. Still, they live together 
and work together. I would also like 
to mention, if I am not flattering my-
self, that when I left Government in 
1958, the Prime Minister was kind 
enough to write a letter to me in. 
which he said: we have agreed, and 
we have disagreed often times leading" 
to arguments, but we were working for 
a common objective, namely, the 
development of the country; therefore, 
we worked together. So, when I had 
the privilege of disagreeing with my 
chief, I have no doubt my other col-
leagues would also allow me the pri-
vilege Of disagreeing with them. And 
disagreement does not mean quarrel; 
disagreement means synthesis. We 
work together,' we work for a common 
task. I am not going to come and say 
that my colleague, this or that Minis-
ter, has not done this Or that. I might 
have a different view when he holds 
one view, 'but we ultimately come to 
some agreement. The reason why all 
old man like myself without a specific 
responsibility is given this job is be-
cause I have no axe to grind, no case 
to urge. When we have difference of 
opinion, sometimes we come to a mid-
dle of the road view; sometimes, they 
agree with me. In fact, in quite a lot 
of matters in regard to foreign aid and 
various other things, I have to work 
with my colleague, to my right. I do 
not think there were manv instances 
in which I had to trouble him at all, 
because I have found the Secretariat 
extremely co-operative. Also he had 
given instructions to them.' Well, if 
anything goes to him, he tries to see 
what can be done about it. I have no 
trouble at all. 

It was also mentioned by one of 
the hOD. Members about the Power 
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[Shri T. T. KrishnamachariJ 
Ministry having done something in 
spite of me, Tney can do it. If 
they do anything in spite 
of me, I shall be very glad. And 
I shall not be sorry. But 
that particular reference was 
\0 a conference which was held 
by my Secretariat where some syn-
.:hesis was arrived at 

In one sense, since I have no spe-
cific responsibilities and since I do 
not want and shall not claim any 
credit for any act done by Govern-
ment, my position is easy. I can go 
and tell people "do this" or "consider 
that" or "do it in a different way". 

O;"e hon. Member referred to the 
Secretaries' Committee. I receive the 
minutes from the Secretaries' Commit-
tee. I think the Secretaries are im-
bued with a sense of urgency, with a 
sense of purpose. There is no question 
of any quarrel in this matter. We are 
here for a big job, and I do not think 
there is any heSitancy on the part of 
other Ministers to co-operate. There--
fore, I would like this ghost to be laid 
at rest that the purpose of creating the 
Ministry for Co-ordination is to throw 
the apple of discord in the harmony 
that already exists or prevails in 
Government. I, for my part, am per-
fectly sure that none of my colleagues 
dislikes me, none of my colleagues dis-
likes to co-operate with me. Very 
often, I do not have to go them at all; 
I get things done at the slightly lower 
level, if I want anything to be done. 

Shri Banerjee and a few other hon. 
Members had somewhat, perhaps jus-
tifiabily, mistaken the duties of this 
Ministry for the duties of Defence 
Production. In fact, as I said, Defen-
ce Production is separate wing. But 
I have a lot to do with it, undoubted-
ly, because Defence Co-ordination 
means Defence Production and Defen-
ce Provision. That is where l1lY hon. 
friend from Assam comes in. He 
asked me why I felt that Jogighopa 
was necessary. For the purpose at 
defence, for the purpose of strategy 

we wanted an additional line. The 
dovetailing of the broad guage with 
the line that exists now to Gauhati 
would not serve the purpose. In fact, 
i! that line would serve the purpose, 
we can improve the signalling arran-
gement; We can improve the. various 
other operative mechanisms. Then a 
second line may not be necessary. It 
may ultimately be necessary but it 
may not be necessary now. The 
whole idea of J ogighopabeing select-
ed was that it would serve as an ad-
ditional feeder for strategic purposes 
and would enable Us to use river when 
we wanted. Of course, the river is 
trickly and treacheroUs and we will 
take care -of it. 

The other point that he mentioned 
was about the crossing-over. When 
the time comes, possibly in the Fifth 
Plan, there may be a bridge. I can 
tell him that if he goes and have a 
look at Jogighopa, he will find that 
there is no place over the entire Brah-
maputra Section that is more favour-
able for a bridge to the other side 
than J ogighopa where the river is 
controlled by two hillocks and hence 
the river cannot 'be treacherous. 

Another matter which he menioned 
and whiCh I might as well deal with 
is the question of the aerodrome at 
Shillong. I am not in a position to 
say precisely what is happening. But 
one thing I can assure him and it is 
that if the military needs then there 
would be an aerodrome on the other 
side of the Brahmaputra near the hill 
a'·eas. Where it will be will have to 
be decided by the appropriate au-
thority. 

I now come to some of the points 
raised by my han. friend, Shri Nath 
PaL I wish I could deal with the 
other points made by han. Members, 
but there is not much time. I always 
like to hear Shri Nath Pai. He is re-
freshing, straight, direct and he does 
not mince matters. But I am afraid, 
there is not much that I can te11 him. 
He has posed a number of questions 
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all of which are very germane in re-
gard to the working of the Govern-
ment. While as an individual and as 
a member of the Cabinet I cannot take 
full responsi'bility-I cannot give him 
the assurance that I am going to do 
this and am going to function in such 
a manner that all the deficiencies 
which he has mentioned in the Gov-
·emment would be overcome-.in fact, . 
I might perhaps depart from my own 
canons, that is, not to speak of inten-
tions and achievements to make 
known some of my intentions in this 
regard. 

I have often felt what the position 
of this particular Ministry should be 
after the emergency goes--and I hope, 
it will go soon. The Ministry can 
function as a very useful apparatUs of 
Government and help our economic 
development more especially in the 
direction of planning. We are now 
envisaging to set up with a very 
small staff a resources organisation 
which wil] deal not only with the 
raising of resources but also with the-
apportionment of scarce resources. 
The Technical Development Depart-
ment has to be enla-ged. The only 
difficulty as he himself mentioned 
was the finding of the necessary tech-
nical personnel. That is our main 
bottleneck. But when I find them, 
my intention is that we will have 12 
directorates and every directorate 
will have a planning section So that it 
can feed the Planning Commission so 
far as this work of industrial develop-
ment is concerned. 

He very rightly mentioned this 
question of manpower. Manpower is 
not a prDblem confined merely to the 
Industrial. Management Pool or to the 
AdministratiVe Pool, but it is a very 
much wider concept which has to be 
grasped and a proper organisation set 
up. I quite agree with him that at 
the moment it is divided into various 
ministries. The Labour Ministry has 
something to do with it. Technical 
education is in the hands of my han. 
friend, Shri Kabir. The Planning 
Commission has got a cell and the 

entire manpower as such is with the 
Home Ministry. They are assisted by 
a small section. They are going to 
have an Applied Manpower Research 
Institute to assist them. Sometimes 
these have to 'be brought under one 
umbrella because the basic defect, so 
far as I can see, in our economy hap-
pens to be two things, namely, the in-
abiUty to get the resources needed 
because of lack of foreign exchange 
and the technical manpower necessary 
for augmenting industrial production 
for both of which, I think, for some 
time we may have to look for help 
from outside. But I believe at some 
time my colleagues and the hon. 
Prime Minister will permit me to set 
up a manpower cell in a ministry 
which is independent and which has 
no specific responsibility. I think, the 
ideas that have been thrown out by 
Shri Nath Pai would be very useful 
in that regard. 

I think, Industrial Management Pool 
is a necessity. It cannot be disband-
ed. It has to be enlarged and its 
coverage made wider. The Adminis-
trative Management Pool is equally 
necessary and so there is a question 
of planning. The point that he has 
mentioned that for 90,000 workers in 
the ordnance factories we have only 
300 supervisors is known to me. We 
want to remedy it. But it is not quite 
so easy because supervisors and en-
gineering personnel do not grow on 
trees. So, we are aware of the fact 
and I am glad that he has underlined 
the fact. 

I think, with all these things that 
we have in view today with regard to 
the expansion of Defence P,'oduction 
apparatus. not merely 'modernisation 
of the existing factories but also build-
ing o~ new factories. We neod a lot 
more me..,. We have to train them 
and, if necessary, we have to get some 
foreign personnel for this purpose. I 
am gll¥l, he has touched upon this 
point. I would like to assure him that 
we are seized of the problem though 
the solution of the problem is not 
quite so clear. 
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[Shri T. T. Krishnamachal'i] 
He has made a mention of non-uti-

lisation of aid and what I am going to 
13.Ilswer to the Americans when I go 
to America. This is another problem 
which I have been engaged in almost 
from the time I came into the Gov-
ernment. There has been some !back-
Jog but I think we are catching up. 
Therefore I can make a better show-
mg' than what I would have done 
otherwise. I think, the warning that 
he gave me is correct. In fact, I for 
one welcome criticism. In this huge 
complex Of Government apparatus 
which is attempting enlargement in 
various sectors, we are bound to fail 
III certain places. There is no hann 
in admitting that we have failed in 
this, that or something else, because 
it is an almOst impossible task to be 
perfect. We can only become near-
perfect by criticising ourselves. All 
criticism of the nature that has been 
thrown out in this debate, I think, ill 
welcome. Therefore if I do not reply 
to these individual criticismS or pointe 
made by hon. Members, hon. Members 
can depend upOn it that they will all 
be looked into. If they want any 
answer, we will try to furnish it to 
the extent of our ability. 

I think, I have more or less come to 
the end so far as the points raised by 
the hon. Memlbers are cOncerned. I 
1hink, what I have said here, though 
'not adequate, forms a very usetul 
supplement to the very elaborate 
speech made by my hon. colleague, 
Shri Hathi. Probably if I am here 
next year and if I functiOn in the 
same way, perhaps I might be ablE' to 
say that we as a Government and not 
I as a head of a department have been 
able to do something better. But I 
think that is all that I can promise 
now. One year is so far away that one 
cannot say what may happen. 

I am most grateful to the House for 
the very kind reception that they 
have given to me. 

Dr. L. M. Slnrhvi: While conceding 
«me ot the points of my criticism the 

hon. Minister said that it is true that 
the Ministry's set-up is top heavy but 
that it is mOre efficient. I should like 
to know whether the Organisation and 
Methods Division of the Government 
have been advised that it is the more 
efficient way of functioning; if so, 
whether the necessary reforms are L"l 
the process Of being carried out and 
whether this was also the piece at 
wisdom which had come when he was 
the Finance Minister in making min-

. istries top-heavy and thereby m'3kin& 
them more efficient. 

Shri Shabm Lal Saraf: In my speech. 
had made two points. One point 

that I made was whether avoiding 
overlapping of departments and dup-
lication would be one of his jobs. The 
~econd point was whether att~mpta 

are being made to build up a massive 
base for defence production for the 
future. Is that also his job and is he 
doing anything with regard to thatt 

Shrl T. T. Krishnamacbari: I am 
afraid, I had not made myself very 
clear probably becaUse of my inability 
to express myself clearly to my boa.. 
friend Dr. Singhvi. I do !believe in a 
top heavy administration at the 
Centre. The Centre must have officers 
who will be able to take decision. and 
not function through Clerks, Assis.t-
ants, Under Secretaries, Assistant 
Secretaries and all that. On that we 
join issue. Therefore, if ever I have 
anything to do with advising the 
Government, I would ask the GovC'rn-
men t not to have a tehsil office but to 
have an office where each person will 
take the responsibility and come to a 
decision. Then, I think, we will have 
smaller number, lesser housing, less-
er space and, I think, we will tunc-
tion more effectively. I do not agree 
.... ith my hon. friend. We look 'l.t the 
thing differently altogether. 

So far as the issues mentioned by 
the hon. member are concerned, it is a 
matter of striving to see that there ill 
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no overlapping and I would like to 
say one thing here. Some hon. Mem-
bers quoted from the Eastern Econo-
mist--Sir, forgive me for taking two 
minutes time--;l.bout the Supply De-
partment. It would be completely 
wrong On my part to say that any de-
partment is corrupt. There are cor-
rupt individuals sOmewhere here IIlld 
there. I do not think I have ever ex-
pressed that ille SUPI>Jy Department 
is corrupt. Well, I might have felt 
that the department wanted a lot of 
reorganisation, a certain amount of 
mechanisation, a certain amount of 
shedding. That is probably truf'. I 
do not think I said that any depart-
ment is corrupt much less any de-
partment over which I am presiding 
and I know nothing actually about the 
details. I cannot make a generalisa-
tion. So far as the overlapping ill 
concerned, some overlapping is inevI-
table in the way in which the Minis-
tries have been organised. I tJunk, the 
Min istries will be reorganised some 
time, but even then some overlapping 
will come because humanly we are not 
perfect. We only learn by trial and 
~rror. But, I think, it is a goal that 
'we have to strive for. 

Mr. Speaker: The question is. 

'8hri Joachim Alva rose--

Mr. Speaker: No more questions. 

Shri .1oachim Alva: On a point 'If 
~der, Sir. 

Mr. Speaker: Point of Order? 

Shri loachlm Alva: Perhaps I have 
not raised a point of order in this 
House for the last 15 years. This is 
the point of order that I want to raise 
now. I do not wish to emulate my 
honourable friend Mr. Hem Barua. 
But this is my point of order. On the 
last occasion, during the debate on the 
External Affairs Ministerial Demands, 
I had referred to Dr. Girja Mukerjee 
as a very competent Press Attache 
Who was also author of German books 
and said that he should not have been 

allowed to go out of the External 
Affairs Ministry. You, Sir, interrupt-
ed me saying that no servant of the 
Government, no officer of the Mmis-
try, should be referred to by name. I 
bowed down to your ruling. Now--I 
do not want to deprive Mr. Rao, Sec-
retary Of the Defence Ministry of auy 
tribute paid to him by the hon Min-
ister-today Mr. Rao's name has been 
mentioned. I had once in the past re-
ferred to the very distinguished s(.r-
vices of Mr. S. Dutt, now secretary to 
the President, and, I think, your dis-
tinguished predecessor tuled that I 
could not name him. Now, Sir, I 
want you, once for all, to lay dOwn a 
rule. as to whether officers of the Gov-
ernment can be referred by name or 
not. If high-ranking officers can be 
referred b" name, I want to k'loW 
why not the persons like Tun..:a1'3-
mam the electrician or anY ordinary 
man in the street, who renders gcod 
services to the country cnnnot be re-
ferred 1:,,- name. I beg Of you 'to give 
a ruling on this. 

Mr. Speaker: The rule is very clear. 
No officers are refer;'ed t" by name, 
either appreciated or depcecated, in-
dividually. But now to tell him why 
some time ago, some months or a year 
ago I had interrupted him at some 
time-- I do not remember the cir-
cumstances; I do not remember the 
environment and I forget altogether 
what the ca3e was-I have no answer 
just at this moment. Then, casually 
he referred that he got assistance from 
an officer. There was no harm in 
that. If he had gone further, proba-
bly I might have interrupted him a8 
well. I am sure the Ministers have 
some privilege in that re,pect. Other-
wise, if any Member is mentioned or 
any individual is mentioned, certflin-
ly I do interrupt and ! did the right 
thing when I interrupted tne bon. 
Member at that moment. 

Shri Joachim Alva: Sir, the rule Js 
not clear. 
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Mr. Spealrer: The rule is clear. 
There is no ambiguity about it. 

Shri .Joachim Alva: We are small 
fry. (lnterrtLptions) 

Mr. Speaker: Small fry do not do 
like that. It is admitted en all hands 
-he must have no doubts-that he is 
not a small fry but a big fish. 

Mr. Speaker: The question is: 

'That the respectiv~ sums not 
exceeding the amounts shown ;n 
the fourth column of tne order 
paper, be grant~ to the PrEsi-
dent, to complete sums necessary 
to defray the charges that will 
come in course of payment dur-
ing the year ending t.'le 31st :l9.y 
of March, 1964, in respect of the 
heads of demands en:ered in the 
second column thereof against 
Demands Nos. 11, 12, 13 ar.d 116 
relating to the Ministry Of Eco-
nomic and Defence Coordination. 

The motion was ad~t€d. 

The motions fOT Demands faT Grant! 
which weTe adopted by the Lok Sabha 
aTe reproduced be!ow.-Ed. 

DEMAND No. 11-MINIsTRY OF ECONO-
MIC AND DEFENCE CO-ORDINATION 

"That a sum not px.c£.eding 
Rs. 15,41,000 be grant~d to the 
President to complete the sum 
necessary to defray the cllarges 
which will come in course ')f pay-
ment dW'ing the year ~nding the 
31st day of March, 1964, in res-
pect of 'Ministry of Economic and 
Defence Co-ordination". 

DEMAND No. 12-SuppLIES AND 
DIsposALs 

'That a sum not exceeding 
Rs. 2,94,81,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which wil! come in course of 
payment during the year ending 
the 31st day of March, 1964, in 

respect of 'Supplies and Dispo-
sals'." 

DEMAND No. 13--OTm:R REvENuE Ex-
PENDITURE OF THE MINISTRY 0)1" 

EcONOMIC AND DEFENCE CO-ORDINA-
TION 

''That a sum n0t exceeding 
Rs. 52,15,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1964, in 
respect of 'Other Revenue Ex-
penditure of the Ministry of Eco-
nomic and Defence Co-ordina-
tion'." 

DEMAND No. 116-CAPITAL OUTLAY 
OF THE MINISTRY OF ECONOMIC 
AND DEFENCE CO-ORDINATION 

"That a sum not . x.c€edbg 
Rs. 92,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which wilJ come in course of 
payment during the year ending 
the 31st day of March, 1964, in 
respect of 'Capital Outlay of the 
Ministry of Economic and De-
fence Co-ordination'," 

15.44 hrs. 

DEPARTME= OF PARLIAMENTARY 
AFFAIRs 

Mr. Speaker: The House will now 
take up discussion and voting on 
Demand No. 108 relating to the De-
partment of Parliamentary Affairs. 

DEMAND No. 108--DEPARTMENT OF 
PARLIAMENTARY AFFAIRS 

Mr. Speaker: Motion foved: 

"That a sum not exceeding 
Rs. 2,90,000 be granted to the Pre-
sident to complete the sum neces-
sary to defray the charges which 




